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of the House is of the Government, and
not of the Speaker. Therefore, once the
House had been properly convened, it
was not open to the Speaker to adjourn
it sine die unless it was impossible for
him to carry on the proceedings. I do
not know what happened, But the time
of the House is the time of the Govern-
ment except on non-official days allotted
for non official business, and the Ques-
tion Hour, which is the time of all the
Members put together.

SHRI BHUPESH GUPTA : Under
what provision of the Constitution has
the Speaker to specify the reason for
adjourning the House? It is entirely in
his discretion and he can adjourn the
House at any time.

SHRI TRILOKI SINGH : I am pre-
pared to join issue on this point not
only with Mr, Bhupesh Gupta but with
any other professor of political science,
or any other person who knows the
A, B, C of constitutional law, and I
would say it again that the time of the
House is the time of the Government.

SHRI BHUPESH GUPTA : Where
is it said?

SHRI TRILOKI SINGH : It occurs
in a hundred places in May’s Parliamen-
tary Practice and in other books.

THE DEPUTY CHAIRMAN : Why
don’t you listen to him, Mr. Gupta?

SHRI TRILOKI SINGH : 1 am sorry
that Mr. Bhupesh Gupta felt annoyed
over the submissions that I made. I
might be wrong. I had been wrong
before and 1 may be wrong again. I do
not claim infallibility, particularly in
questions of law, Madam, but this i3 the
opinion that I hold and I am fortified
in the opinion I hold by so many autho-
rities on constitutional law, Therefore 1
again, Madam, would request the
Leader of the House to let this House
have full facts sometime tomorrow so
that the agitation in the minds of hon.
Members of this House may be set at
rgst and we may know how things stand
there,

THE DEPUTY CHAIRMAN :
us come to the Motion on the
situation now,

Let
food
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MOTION RE FOOD SITUATION IN
THE COUNTRY

THE MINISTER OF FOOD AND
AGRICULTURE (SHRI JAGIIVAN
RAM): I move:

“That the food situation in the
country be taken into consideration.”

At this stage 1 do not propose to
make any speech, A Review of the
Food Situation, giving all facts has been
circulated among Members, and there-
fore at this stage I dp not want to take
the time of the House. I leave it more
for the Members, At the end of the
debate I will say in the light of what the
Members say.

The question was proposed

SHRI BANKA BEHARY DAS
(Orissa): I move—

1. “That at the end of the motion
the tollowing be added, namely :—

“and having considered the same,
this House is of opinion that the
following steps should be taken to
solve the vexed food problem of
the country and urges upon the

Government of India and the

Planning Commission to reorient

its agricultural strategy for the

Fourth Five-Year Plan according-

ly :

(1) concentration on medium,
mionr &znd lift  irrigation
schemes with a view to bring-
ing at least fifty per cent. of
land under water in a phased
manner within the coming ten
years;

(ii) complete nationalisation of
foodgrains trade to mop up
the surplus with the richer
section of the agriculturists on
the basis of a fair remunera-
tive price to meet the demands
of the deficit areas;
(iii) emphasis on land reform mea~
sures to give right of proprie-
torship to the actual tiller and
to enforce a ceiling on land
holding at 15 acres irrigated
land per family;

(iv) preference to fertiliser facto-

ries based on indigenous raw

material and indigenous know-
how, for meeting the needs of
agriculture;
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{v) propagation of high-yielding
varieties of paddy, wheat and
maize, etc.;

(vi) enforcement of regulatory
measures on procurement and
distribution as long as the
country is not self-sufficient;

(vii) arrangement of cheaper credit
to the agriculturists through
banks and co-operatives;

(viti) gradual reduction of food im-
ports with a view to achieving
complete elimination of foreign
dependence by 1970, and the
creation of a buffer stock to
meet emergent situations;

(ix) restraint on unnecessary ex-
pansion of government depart-
ments under the cover of grow-
more-food campaigns;

{x) distribution of fallow and waste
lands to the poorer agricultu-
rists, preference being given to
Scheduled Castes and Sche-
duled Tribes peasants, and

(zi) introduction of graduated agri-
cultural income-tax in place of
present land revenue system

", _ on land.”
SHRI CHITTA BASU (West Ben-
gal): I move :

2. “That at the end of the motion
the following be added, namely:—

‘and having considered the same,
this House recommends to the
Government to reorient its food
policy on the basis of :—

(i) introduction of State-trading
on all-India basis in the whole-
sale trade of foodgrains;

(ii) energetic steps being taken by
the State Governments for
monopoly purchase of the
marketable surpluses through
the agencies of the State Gov-
ernments;

(iii) expansion of public distribu-
tion system;

(iv) stricter controls on the rice
mills;
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(vi)

(vii)

(viii)
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statutory fixation of the pro-
curement prices as well as con-
sumers’ prices in the open mar-
ket;

continuance of the subsidisa-
tion of the imported food-
grains;

reduction of food imports to
the minimum; and

effeetive steps for the stepping
up of food production.’”
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t[3. «“That at the end of the
Motion the following be added, name-
ly :—

‘and having considered the same,

this House is of opinion that—
(i) wells and canals should be
got constructed instead of

- giving assistance in cash for
constructing them;

in order to improve the econo-
mic condition of the tarmers,
Government should, keeping
in view the cost of production
and the prices of  essential
commodities, announce the
prices at the time of sowing
each crop and should be pre-
pared to purchase any quan-

(i)

tity of foodgrains at those
rates;
(iii) the food zones should be abo-

lished immediately; and

State Banks should be estab-
lished in rural areas to meet
the needs of the farmers.”]

The questions were proposed

THE DEPUTY CHAIRMAN: I may
at the outset inform the Members that
every Member will get just fifteen
minutes to speak on this as there are
a number of names here. Dr. Antani.

DR. B. N. ANTANI (Gujarat):
Madam Deputy Chairman, the hon.
Food Minister has asked us to be satis-
fied with what has been circulated, and
I assure the House that I have very
carefully read the literature placed
before us and I have come to the con-
clusion that the Government of India
has failed in evolving a national food
policy. I am pained, Madam, to gbserve
that after independence up to today the
country has had no definite national
food policy. On the 29th of January,
1948, the day prior to the assassination
of the Father of the Nation, Mahatma
Gandhi declared in the midst of the
food difficulties in Madras—Shri Jairam-
das Daulatram was the then Food
Minister—that the country was one
country and one zone, that there could
be no two zones in the country where
food was concerned.

He also said that the test of a3 good
government was whether food was
being provided to the nation without any

4] 1English translation.

(iv)
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| difficulty and at reasonable price. Today,
| Madam, what do we see? After 1948

up to the end of the year 1967, we see
! the same thing ‘F& THATT &g,
T a0 g1 @ " & the same old
pattern of things that was before 1s
allowed to be continued, After the recent
Chief Ministers’ conference, even the
hon. Finance Minister had expected that
with the maximisation of procurement
there would be an improvement and a
gradual relaxation of the restrictions
would be considered. But when will
there be a total removal of these restric-
tions? That is the parenthesis. I have
: no doubt, Madam Deputy Chairman,
that the Government of India does not
know its own mind and it allows the
country to go in the same old manner
so far as food is concerned. I am pain--
ed to see this. Madam, Deputy Chair-
man, I am again pained to see that
from day to day, from year to year, so
far as food is concerned, we have to go
with a begging bowl to other countries
to help us. It was again the Father of
the Nation on that very evening who
said that as long as we were beggers
for food we were not independent at
all. Today, from this literature that has
been placed in our hands I find that the
Food Minister will say that even private
foreign agencies come to him to give
milk powder for our babes, for giving
them a drop of milk. Is this the sum
total of the administration in an inde-
pendent country, in the Sovereign Re-
public of India? After twenty years of
administration we have to be in this
plight so far as giving a morsel of food
for our poor people is concerned. We
are told there were famines, that there
was a drought. But were there no fami-
nes before 19487 Were there no droughts
before 19487 Why could the country
not have enough food at least to lead
a hand to mouth life to keep the people
alive? 1 submit, Madam Deputy Chair-
man, that this Government has failed.
When I read this literature and when I
see the rigmarole that is there from
time to time so far as food is concerned,
1 feel that this Government is made up
of many pandits. The Food Minister is
a scholar a great pandit. I know him,
But then I remember an episode in
i Banaras where a pandit, a scholar, went
to buy some ghee from the bazar. He
| bought the ghee and put it in a brass
! pot and then his scholastic mind began
to work and he asked himself “Is this
ghee supporting the brass pot or the

rass pot is supporting the ghee?” Is

e
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P.L. 480 supporting us or something
else? And the result was that the pandit
lost the ghee and the pot. He lost both.
This is the plight to which we have
come,

In this literature that has been placed
in our hands we see estimates of pro-
duction and so on, and it says there 1s
necessity for so much of foodgrain im-
ports. But I question this necessity for
such imports of foodgrains. I have al-
ways been consistently of the opinion
that in this country, even with the so-
called explosion of population—I have
eight grandsons and more and more are
coming, family planning notwithstand-
ing—even with the present rate of in-
crease in families, India can have and
should have no food deficit, if only we
had an eflicient administration in this
country. The late lamented Pandit Jawa-
harlal Nehru expected the country to be
self-sufficient in food years ago. Why
was the emphasis in our planning shift-
ed from food to heavy industries? Was
it because of the pressure of the leftists
on the Government? If only that em-
phasis had remained on food, the
country would have become self-suffi-
cient in food long ago, Why has food
production not progressed? Why has it
not increased so far in spite of your
having so many fertilizer units and the
State Trading Corporation and the Food
Corporation and the Seed Corporation
and what not? In other words, it seems
that corruption is paramount every-
where. About the Food Corporation 1
know personally because I have had
some experience of it, It i» a corrupt
institution. About the Seed Corporation
also I have had experience in my own
place and I know that instead of pro-
viding good seeds, seeds at reasonable
prices, they are looters and grafters and
nothing else. I say this, Madam, with a
full sense of responsibility and I can
prove every word that I say on the floor
of the House. Therefore, I submit this.
Let the Food Minister be a rational man
like me and let him know the market
and let him forget his scholastic visions.
iet him be reasonable and let him
remove all these food zones. Let him
devise a policy which will provide the
essential things like lift irrigation, minor
irrigation properly and in time to the
farmers, provide seeds, give them ferti-
lizers and so on, That is what is needed.
May be we are dubbed by modernists
as people who are backward, people who
believe in a cowdung policy. But we
on this side of the House don’t mind
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being called backward. Nevertheless we
will never starve and we shall never
allow the country to starve if we are
put into power tomorrow. This woeful
condition of the country, Madam, should
be stopped, and that too without any de-
lay, 1f the emphasis is put on produc-
tion and if all these necessary things are
given, then we will have a more rational,
a more national and more vital food
policy and it is for want of such a poli-
cy the country is suffering today. There-
fore, 1 appeal to the Government fo

' consider these points, Let them provide

irrigation, fertilizers, credit and so on.
At the end of it all, J say, let them
abolish the zones system. This zone sys-
tem is at the bottom of all this corrup-
tion and this should be abolished now
without a moment’s delay. Thank you.

SHRI N. SRI RAMA REDDY (My-
sore): Madam Deputy Chairman, the
speaker who preceded me has spoken
about the need to provide seeds, fertili-
zers, irrigation etc. etc. and in these
matter I agree with what he said. But
when he said that this Government has
failed to supply the food required by
the people, I do not agree with him be-
cause primarily the producer is not the
Government but it is the country. It is
the country or the farmers of the country
who produce food from the land.

SHRI LOKANATH MISRA (Oris-
sa) : But the Government impedes pro-
duction through its policies.

SHRI N. SRI RAMA REDDY: I
submit to the speaker who preceded me
that he need not have been so very
vehement about the failure of the Gov-
ernment, The failure, if any, was due to
unforeseen circumstances, As we all
know there was a very bad monsoon,
in fact there were two bad monsoons
consecutively, one after the other. He
must be knowing that it was on account
of these extraordinary circumstances,
that had not been seen for a century
almost, that we had to face this very
bad situation in the country,

Fortunately for us, Madam, it seems
that a good harvest is near and this is
a morale booster for us in an otherwise
serious economic situation that the
country is facing today. Fortunately for
us we seem to be having a very good
harvest and therefore, we are likely to
get over the crisis, Therefore we need
not get unnecessarily agitated now over
the situation. The common belief among
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the knowledgeable circles is that we are
likely to achieve a break-through
what with these hybrid seeds, fertilizers,
insecticides, pesticides, irrigation, pack-
age programmes and so on and so forth.
These are the ingredients indicated for
bringing about a revolution in agriculture
and the year 1967-68 probably will be
a water-shed in the agricultural produc-
tion of the country, provided we keep
up and maintain the factors that influ-
ence agricultural production.

Madam Deputy Chairman, I would
now like to draw the attention of the
House to the food requirement of the
country, I place it at 16 ounces per
head per day and on this basis we re-
auire some 90 million tonnes of food.
Of course, provision has got to be made
for seeds and other things also and 1t
is commonly put at 124 per cent. That
comes to about 10 million tonnes, There-
fore the total requirement of food for
the whole country this year will be about
100 miltion tonnes. But the food availa-
bility, according to the latest estimates
for 1967-68 including the kharif, seems
to be 95 million tonnes, This is expect-
ed to be the production, according to
the Review placed in our hands. Also
according to this Review there is a
possibility of an import of 7.5 million
tonnes, Therefore, we shall be having a
net availability of something like 102.5
million tonnes, Even if 100 million
tonnes are consumed this year there will
still be something like 2.5 million tonnes
as buffer stock. This is the situation as
I can understand it from the Review
that has been placed in our hands.

But the question of questions is
whether the estimated figures with regard
to production and procurement will
come true. According to my assessment,
Madam, the production might not reach
the figure of 95 million tonnes. I base
my assessment mainly on the situation
that has come about in the latter part of
October and also in the month of No-
vember. Rains have failed almost all
over the country in the second part of
October with the result that the kharif
crop has suffered, Speaking about Mv-
sore nearly in eight or nine districts the
crops have failed. In Tumkur, Banga-
lore, Hassan, Mysore, Chittaldurg, in
eight or nine districts—of course not
the irrigated crops so much—the dry
crops have failed. Therefore the pros-
pect of harvesting a good crop is very
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remote, I imagine that the same should
be the case with regard to other States
alsp because October rains have failed
everywhere. And even according to the
Review the November rains have failed
and therefore the sowing of the rabi
crops will be affected very badly with
the result that the chance of producing
95 million tonnes is very much reduced.

Coming to the question of imports,
the world situation seems to be very
bad. Will the Food Ministry be able to
procure from external sources 7.5
million tonnes of foodgrains? It is a
big question with the situation being
very bad throughout the world. In
Australia they say there has been wide-
spread drought and that their produc-
tion is likely to fall. The American
situation is none too better and the
situation in Canada is also not so good.
Therefore the important grain-producing
countries are facing a difficult situation
and even according to the Review the
world stocks are dwindling. Therefore
there may not be the possibility of our
being able to procure 7.5 million tonnes.
What has been our experience in the
last three years? Madam, in 1965 we
imported 7.5 million tonnes and we
produced 89 million tonnes, The total
availability of foodgrains was 96.5
million tonnes and it worked out to 151
Kgs. per capita. In 1966 10.4 million
tonnes were imported and 72 million
tonnes were produced. The total availa-
bility was 82.4 million tonnes but the
per capita availability fell down to 130
Kgs. In 1967 we imported 9.4 million
tonnes and produced 76 million tonnes.
The total availability was 85.4 million
tonnes and the per capita availability
was 132, still much less than what it was
in 1965. Thus we see that year after
year our per capita availability has been
going down and what should have been
its consequence in the country? Madam,
the Food Minister says in this Review
that in spite of the prophets of doom
the country has been able to get over
the food deficiency during 1966-67. But
let us not hide the fact that we have
been able to get over the food crisis
mainly on account of the fact that a
lot of human suffering has been brought
about through hunger, I would only put
it this way. The total requirement of the
country even on the basis of our con-
sumption in 1965 was 95 million
tonnes but we have managed with 85
million tonnes; that means to say the
country must have gone through the
agany of hunger to the extent of ten
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million tonnes; as I would like to say,
a ten million tonne hunger had been the
agony the country had to pass through.
We have been able to get over the crisis
only on account of this great suffering
the country has undergone and all the
credit has got to be given to the people
to the poorer sections of the people
who suffered this hunger patiently,
knowing as they did that the situation
was an extraordinary one which no-
body on eairth could have helped. Of
course the Government has done a
gigantic task because even with two
consecutive years of failure there has
not been a single starvation death., Whe-
ther well fed or ill fed, the people have
been able to survive and it goes to the
credit of both the people as well as the
Government,

- +

Now this year is said to be a year in
which there need be no anxiety with
regard to food and this assessment of
the Food Ministry is based on the fact
that the market arrivals have been
better. According to the analysis which
I have made of the market arrivals, rice
arrivals have increased in the three
months from July to October by 54 per
cent. These are the figures given in the
Review. Jowar has increased only by 12
per cent; maize has increased by 54 per
cent and wheat by 16 per cent. While
I admit that this is a tendency which 1s
very good, which is very encouraging,
all the same we should not be compla-
cent because of these market arrivals
because 12 to 16 per cent improvement
is not very much. The maiket arrivals
by itself is not an indication that we are
going to tide over our difficulties. Pro-
bably when the harvest is completed
something better might come up. Let us
hope that something better will come up.

With regard to prices also, rice is
said to have fallen by 6 per cent, jowar
by 3 per cent, while wheat on the other
hand has gone up by 5 per cent. There-
fore even on the score of prices there is
nothing much to say in favour of the
food situation in the country because
there is only a marginal fall if at all
and even that is offset by the rise in
wheat price, And the conclusion given
in the Review is :

“Considering the disasters that ac-
companied famines in the pre-Inde-
pendence era in India, the country
can take justifiable pride in its per-
formance in tackling the problems

o
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created by drought and scar'citif in
1966 and 1967.”

Here I would like to point out, as 1
did earlier also, that the Government
can really be proud of the fact that it
has been able to go through the crisis
successfully and the great humanity has
been saved from what otherwise would
have been a great disaster. It is true but
let us also remember that the task was
gigantic and that the Central and State
Governments have done really com-
mendable work in organising relief
works and distribution of foodgrains. All
this was possible because of the great
suffering the dumb humanity has been
put to. Especially, Madam, when I went
to Bihar in a Delegation I found the
Adivasis and other weaker sections of
the society were surviving on tree leaves
and the CARE milk powder that was
given to them for a number of days.

in the country

THE DEPUTY CHAIRMAN : Your
time is over.

SHRI N. SRI RAMA REDDY:
While 1 gratefully acknowledge in this
House the generosity ot the various
countries like Australia, Canada, France,

Japan, Norway, Sweden, Thailand,
US.S.R,, US.A., Yugoslavia etc, and
international  organisations like the

World Food Programme, UNICEF etc.
which have come to our aid in our hour
of distress, I would like to bring to the
notice of the Minister a few complaints
that I received.

Last month we were in_Australia in
a parliamentary delegation. In Mel-
bourne the friends of India collected
huge quantities of milk powder to be
sent to the hungry people of this coun-
try. It seems it was sent, but it was not
cleared from the ship. I am not quite
sure, but a complaint was made like this
that a huge quantity of milk powder
was allowed to go waste. Again in Mil-
dura in Australia, the grape growers
association of Australia offered one
hundred tonnes of grapes to feed the
hungry people of this country. They
regretted that the offer was rejected by
this Government. I could not under-
stand why such a generous offer was re-
fused.

Madam, one word about production.
The crux of the problem is production,
The production problems have not been
tackled as well as they should have
been, Of course, we have been spending
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money. Productivity has not increased.
The area under cultivation has increased
in the last twelve or thirteen years by
21.5 per cent, whereas the food produc-
tion has increased by only 45 per cent.
It means that productivity has been
stationary, This is the crux of the pro-
blem, We have increased the irrigation
potential from 50 million acres to 80
million acres, i.e., by 30 million acres.
Still the productivity has not increased.
We have spent on irrigation Rs. 1252
crores and still results are not forth-
coming, Our agriculture administration,
I guess, has spent a thousand crores on
agricultural research, etc, Still results
have not come by way of increased pro-
duction,

In conclusion, I would like to refer
to water, which is the most important
thing. Our Food Minister must be
knowing it more than anybody else. 1
have suggested previously that the deve-
lopment of underground water resources
is the surest insurance against the failure
of the monsoon and it has got to be
done on a large scale, I have suggested
it before that a corporation with a capi-
tal of Rs. 1000 crores to dig at least one
million wells in this country is an abso-
lute necessity because we have not
tapped it. It is said and of course you
must be knowing it also that the Indo-
Gangetic plains has the biggest under-
ground lake to be found anywhere. Why
not tap it? Efforts have not been made.
Hereafter at least you should make this
effort to bring out water from the
“Pathala Loka”, if necessary, and see
that this country is not subjected to fre-
quent failures, as it has been the case
before, This is the surest way for us to

sufficient in food. Thank you.

SHRI BANKA BEHARY DAS:
Madam Deputy Chairman, the very re-
port that has been circulated to us about
the food situation in the country clearly
shows that the Government is still
suffering from a sense of complacency.
There is no doubt that this year be-
cause of the climate we are going to
have a good crop, barring a few regions,
in this country and one of these regions
is Orissa, Because of drought conditions,
according to the official estimates, about
25 per cent of the crop in this region is
going to suffer, Just three or four
months back we anticipated that we
will also have a bumper crop, but the
situation has changed and 1 do not
know whether we might not have again
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to come to the Government of India
asking for some assistance. When I said
that they suffer from a sense of com-
placency, I had only one thing in mind,
Even after twenty years of independence
and three Plans we have not been able
to free the agricultural economy from
the vagaries of the monsoon. If you go
through the official estimates also you
will find that before independence about
15 per cent of cultivable land of this
country was under irrigation. Within
these twenty years and in spite of spend-
ing a huge amount of money on agricul-
ture, the percentage has gone up maxi-
mum only to 25 per cent. It means n
spite of our efforts during these twenty
years hardly ten per cent of the land
has been brought under irrigation, either
flow or gravitation.

SHRI S. SRT RAMA REDDY: Ig
is 60 per cent.

SHRI BANKA BEHARY DAS : It is
undeniable, It is only 25 per cent. It is
absolutely wrong if it is 60 per cent.
It was 15 per cent before independence
and it is 25 per cent now. It means ten
per cent more of land has been brought
under irrigation, Tt is the total and .his
is the official ficure,

Madam, this clearly shows that when
we have a better climate and better mon-
soon we are in a better situation. And
if you go through the history of plan-
ning also, you will find that during the
first Five Year Plan you gave the ut-
most importance to irrigation and agri-
culture. In the Second and Third Five
Year Plans you gave much more im-
portance to industry and you absolutely
neglected the agricultural sector, As a
result every year our Ministers have to
go to America, Canada and other coun-
tries with begging bowls and to import
foodgrains, What is the amount that we
are spending, Even if it is PL 480, I
have the figures, but I have no time to
quote them. Since independence the
average import of foodgrains has bzen
worth about Rs. 300 crores annually.
Though in the earlier days it was Rs.
250 crores, it has now gone up to Rs.
300 crores. This year because of the
good climate we may have to import
less, Even then it is seven million tonnes
that the Government envisages to im-
port, not only to meet the internal de-
mand, but also to create a buffer stock.
The actual situation in the country is
this. If next year the monsoon fails,
again we will have to go to different
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countries with a begging bowl. You
know that just two months back when
the Aid India Consortium met in
Europe, the representatives of the Agri-
culture Ministry had to go there to
explain to them not only about how
much aid we want, They went to ex-
plain to them that we are doing our best
in regard to agriculture. So, this is the
situation that even our officers and
Ministers have to go and satisfy all
other countries that we are very serious
about agriculture. Here 1 want to warn
the Government that as long as our
agriculture is going to depend on rains
and the monsoon, the vagaries of the
monsoon will create conditions in this
country by which we will have to go
to America and other countries with a
begging bowl. What has been the net
result? Every time we go to America
with a begging bowl, they have their
own strings also. You know that a few
days back there was a lot of discussion
in America in order to force us to abo-
lish these food zones, Whether the food
zones should be retained or should be
abolished is our internal affair, We have
to discuss here and settle matters whe-
ther the food zone is good or bad, But
the momert we go with a begging bowl,
they have always a feeling growing in
their mind that they have to impose
their ideas, their political ideas and
theories on us, by telling us and advising
us that we should abolish these food
zones.

Here in regard to the food situation
we have to discuss two aspects of the
matter. One is production and the other
is distribution. In regard to production
I would say that the utmost emphasis
should be laid on irrigation, whether
small or medium, so that within ten
years—we can have a phased pro-
gramme—at least fifty per cent of the
land in this country can be brought un-
der irrigation. As long as we are not
able to do this, we will be suffering and
if this Government suffer from a sense
of complacency one year, when the food
crop is good, they will have to tell us
the next year that we have a famine and
everybody should tighten his belt.

Madam Deputy Chairman, here also
I want to warn the Government that all
those schemes that the Government is
preparing in Krishi Bhavan have no
relevance to the actual realities of the
situation in the country. I would say
that the utmost priority should be
given to three aspects of agriculture as
far as production is concerned. One is
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irrigation, and the Planning Commission
should come out with a scheme so that
at least 50 per cent of the land of this
country can be brought under irrigation
either through wells or lift irrigation or
canals under a phased programme.

The second aspect is fertilizer, I know
that in this country we have enough of
technical know-how and our Fertiliser
Corporation has developed that 1 am
also requesting the Government of Indi
to see that the utmost exploitation is
made of the indigenous technical know-
how regarding fertiliser and also indige-
nous raw materials, The Government
should not go to other countries to have
projects based on raw materials which
are not easily available to us, which will -
again put us into difficulty, so that after
some years we will have to come and
say that because the raw materials for
the fertiliser factories cannot be import-
ed their installed capacity is not being
utilised.

The third important aspect is about
high-yielding varieties of seeds.

If these three things are done and a
phased programme is made, for two
Five Year Plans, [ am sure we can free
this country and the agricultural econo-
my from the vagaries of the monsoon.

Mzdam, I may remiid you here also
that more than S0 per cent of the
national income is derived from the agri-
culture sector. But if you go into the
question of commodity production, then
75 per cent of commeodity production
of this country comes from the agricul-
ture sector, which also to a great extent
helps the industrial growth of the coun-

try.

The fourth aspect I want to highlight
is about land reforms. 1 know that within
the first two Plans whatever emphasis
was being laid on land reforms to give
proprietory right to the actual tiller of
the soil we have forgotten within these
five or six years because of the pressure
of the rich peasants, landlords and ex-
rulers of this country. Madam, here also
I want to tell the Minister that though
it is a subject which to a great extent
relates to the States, the utmost emphasis
should be given to land reforms so that
a ceiling at least is clamped in every
State and implemented and the actuat
tiller is given the proprietiry right.
(Interruption). There might be two atti-
tudes about this. One can say that the
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production in this country will go wup
with big holdings, the production will go
up if you have capitalist farming in this
country. I agree to a certain extent that
production may go up, but we should
not forget that we are to provide the
minimum standard of living to the people
of this country, and the growth of the
population in this country is annually
more than 2 per cent, and within these
15 years of planning the growth of the
agricultural sector is about 2 per cent.
When we invest some expenditure in
different sectors and create a demand for
foodgrains in the society, here we are
confronted with a situation which shows
that there is a growth of population of
more than 2 per cent, and the growth of
agriculture is only 2 per cent; then natu-
rally scarcity condition also develops.
That is why it is also highly important to
consider how to produce more., We can
have automation in this country, but
why are we fighting automation? 1 do not
want that automation should be introduc-
ed here and now only because we want
to see that whatever national income we
generate is also to a certain extent dis-
tributed evenly. That is why the question
of land reforms is very important.

Then about prices, you know that just
two months back when Prof. Gadgil
took charge of the Planning Commission,
he cautioned this country that at least
the remunerative price should be fixed
in such a way that it should not go be-
yond last year’s price, and moreover just
because we are in a better situation this
year, that should be utilised, just to have
a stabilising effect on the economy. But
what has been the net result? Not only
there is a great disparity between the
procurement prices of the different
States beginning from something like Rs.
46 to Rs. 58 for paddy per quintal; but
in some States it has been allowed to be
raised. As a result there is a disparity of
Rs. 12 to Rs. 13 as far as the price of
paddy is concerned when we take into
account the different States, and I say
this will also create a difficult situation.
You cannot have such a difference in
prices between two neighbouring States.

[THE VICE-CHAIRMAN (SHRI AKBAR ALI
KHAN) in the Chair]

I know the frice in Orissa was only
fixed at Rs. 45 to Rs. 46. The Govern-
ment is insisting on raising it to at least
Rs. 48. T know that in cothe- States 1t
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| has gone up to the extent of Rs. 58.
Though I advocate that there should be
a remunerative price in the interests of
production, I detest this very idea that
the disparity in the procurement prices
should be so great in our country.

Then I come to the aspect of distribu-
tion. It has been said that the food
zones should be abolished. Normally I
am not in favour of restriction on food
movement, but as long as we have con-
ditions in this country where you appre-
hend scarcity and you are going to other
countries to import, you will have to
considey seriously a certain amount of re-
gulation, a certain amount of restriction
on movement, So long as this country is
not self-sufficient as regards food produc-
tion, we will have to tolerate to a certain
extent restriction on movement and also
tolerate to a certain extent rationing in
this country. Here is the report of the
Famine Enquiry Commission in Bengal.
Only 1 want to refer when in 1942 this
restriction was removed, what happened?
This report had to say that Bengal
famine came not because there was lack
of production in the country but because
of this removal of restriction. They
warned us that conditions of famine
would prevail in this country as long as
conditions of self-sufficiency had not
been developed in the agricultural eco-
nomy. 1 am also happy to note that the
Chief Minister of my State belongs to
the Swatantra Party. Normally, they do
not believe in this restriction, but in the
Food Ministers’ Conference, I know 1t
very well, there was a consensus and he
had to agree that the food zones should
be retained and to a certain extent res-
trictions should continue. That is why 1
am saying that though pressure is being
built up from various political quarters
and particularly from the business sec-
tions of this country to remove the food
zones, I will humbly tell the Minister
and warn him that as long as conditions
of self-sufficiency have not been develop-
ed in the economy—and it is not a
question of one year or two years—there
will be pressure and the deficit States will
want free movement and the surplus
States will want cordon to a certain ex-
tent. Here a balance is to be struck. We
will have to see that the surplus in a sur-
plus State is mopped up so that the
deficit States can be fed. Here the ques-
tion of nationalisation comes, As long as
i this restriction continues and you allow
| the free trade people to exploit the situa-
tion, the worst condition in the Indian
economy is going to happen and there

!
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will be scarcity and famine conditions.
(Interruption). Whenever there is a sur-
plus condition and you remove the food
zone, you will see that the surplus will
not be mopped up. We want to say that
the Food Corporation should work and
we want to say that whatever surplus a
State has should be mopped up through
the nationalised institutions so that they
can be sent only to the deficit States.
Otherwise you cannot create a reserve.
How can you create a reserve if you do
not have this cordon? India is a huge
country. Unless we have zones, as long
as conditions of self-sufficiency have not
been developed, the price level will go up
and the ultimate result will be some of
the bloodsuckers in the business commu-
nity will hold the entire country to ran-
som, Thank you.

SHRI S. K. VAISHAMPAYEN (Ma-
harashtra) : Mr. Vice-Chairman, we
must congratulate the hon. Food Minis-
ter for moving a motion in every session
on the food situation. The debate gives
the Members an opportunity to express
their views on an issue of national im-
portance, the food situation. These de-
bates will prove useful provided a re-
assessment and a revaluation of the
policies is made in the light of the views
expressed in this House. I do not know
how far such a reassessment is made and
whether it is very satisfactory. Except
for certain variations in quotas and allo-
cations to this or that State, nothing
substantial is done to meet the basic
suggestions made in the House, The
debates therefore may prove a routine
affair. I will substantiate this by saying
that an integrated national policy has
still to be evolved and a national food
budget formulated. 1 hope things will
change now.

According to the Review of Food
Situation in the country presented by the
Government, the situation is hopeful.
Nature is kind and a kharif crop of 90
million tonnes is expected. There is thus
a substantial increase of 15 million
stonnes over the last year and the year
before last. This is certainly a favourable
factor. But there are other factors which,
though not adverse, deserve to be taken
note of in planning on a long-term basis
for freedom from imports and for going
towards food self-sufficiency.

May I point out that the availability
of foodgrains in the world is on the dec-
line? America on whom we are largely
dependent is not so willing to send sup-
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plies, Further in a large number of States
there are multi-party Governments with
their own pulls and stresses and strains.
So a determined and firm approach on a
national level on basic issues is the need
of the hour. In the last Chief Ministers’
Conference the hon. Food Minister has
tried to persuade the heads of the States
towards such a goal. Though not satis-
factory, certain steps in this direction
have been taken. Al the States have
agreed to procure eight million tonnes
of foodgrains by doubling their targets
for the last year and a buffer stock of
12 million tonnes has been planned. The
next step should be the formulation of a
national food budget.

Now, I would not like to go into all
those factors which have brought about
this crisis. 1 will only pinpoint some
basic issues. The food problem is a pro-
blem of production and also of making
food available through policies of pro-
curement and distribution. Some of these
policies are basic in nature and some
administrative in character. There has
been sometimes a failure in approaches,
sometimes in formulating certain basic
policies, mostly faltering in implementing
even the right kind of approaches and
policies. And as stated earlier, there is
no firm national food policy “as yet.

I am not one of those who believe
that we have done nothing or neglected
agriculture. Large investments have been
made. An all-round help in the form of
credits, irrigation, fertilisers, etc. has
been given to improve agriculture and
increase agricultural production. Many
incentives have been given to the agricul-
turists, As a result, we find the agricul-
tural production rising, particularly the
food production rising from 50 million
tonnes to 90 million tonnes.

I agree that much more should be
done, particularly in the sphere of irriga-
tion and rural electrification. More of
investments must be made in this sector
keeping in view the crisis that is before
us,

But, Sir, my difficulty is that we have
failed in respect of a few vital things.
We talk of incentives. 1 have no grudge
about the incentives that are being given
now. But the most vital incentive to the
large class of the pesantry, viz., reali-
sation of the objectives of security of
tenancy and land to the tiller, is not
there, We have framed certain laws with
regard to tenancy and land reforms. But
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unfortunately the implementation is not
only slow but half-hearted and luke-
warm. Mr. Ladjensky, an expert on
land relations who visited India and
who carried out surveys, is very critical
about our policies, He is of the view
that 70 per cent of land is still in the
hands of 5 per cent of the landlords.
There may be certain exceptions of
areas and States but by and large, the
criticism to a great extent is correct,
Let us see what we can do in this
sphere so that this incentive, very basic
in nature, is given to the large number
of small peasants in our country,

It is very true that large credits and
inputs have gone into rural areas but I
feel that this assistance has reached
only a section of the agriculturists, The
small landlords who really should have
been the recipients of this huge help
have benefited a little. It is those small
peasants. It is these small peasants who
are and will be the backbone of our
agricultural production for self-suffici-
ency and therefore care must be taken
to see that credit and inputs reach this
section of our society.

~

Now, I will refer to another aspect
of food production. There is a doubt
that the area under cultivation has in-
creased, the irrigation facilities have
increased. We are trying to improve
upon these through minor, medium and
major projects as well as by taking
power into the fields. This will certain-
ly add and help our efforts. But unfor-
tunately, we have not paid sufficient
attention to the question of increasing
the yield per acre. The yield per acre
in India is the lowest even though in
as many adverse circumstances, other
countries have a much higher yield. In
Japan, for instance, the yield ver acre
for rice is 4,500 pounds whereas in
India we have only 1,342 pounds per
acre. The same may be said about wheat
also. So, in our efforts we should en-
courage the yield per acre through
prizes, subsidies and even concessions
in land revenue.

Having dealt with these important
aspects of food production, T will now
turn to the other aspects of a firm
national food policy. Mention must be
made about the preservation of food-
grains at various levels and storage.
Though the Food Ministry does not
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accept a high percentage of wastage at
the field, harvesting and storage levels,
the opinion of experts, foreign as well
as Indian, goes to show that this wastage
is high. Even according to rough esti-
mates and figures available, the total
wastage due to pests, insects and ro-
dents, defective storage arrangements,
etc. cannot be less than 20 per cent.
The percentage is serious and so, if we
can save half of this wastage, there will
be great relief and our goal of self-
sufficiency will be reached earlier than
expected. There is a habit in the ad-
ministration to contradict and deny
facts. I request the Government that
even if the percentages are not as high,
still it should take all the measures
necessary to prevent this wastage.

I will now touch briefly on one more
issue which will affect production and
procurement both. The issue is of giving
reasonable prices for foodgrains to the
peasants, The peasant has to rely on the
vagaries of market fluctuation for a re-
turn of his efforts in producing tood-
grains. He does not feel secure nor
considers it an incentive to produce
more. Further, he sees that he can get
good returns from cash crops. He gives
his attention to them instead of invest-
ing his efforts on producing more ot
foodgrains. And if out of all avoca-
tions any avocation today is insecure
inasmuch as the prices are concerned,
it is agriculture. So, it has become in-
cumbent upon us to see that the agri-
culturists are assured of reasonable
prices for their produce, They will then
produce and also part with their sur-
pluses.

Having said so much about produc-
tion and incentives to production, 1
may say a few words about procure-
ment and then distribution.

There should be a uniform policy
of procurement. A feeling of equal
sharing and suffering must grow in all
the States whosoever may be in power.
It is, therefore, necessary that States
must undertake procurement in the in-
terests of the people of the deficit areas
or drought-affected areas. A monopoly-
cum-graded levy system would be the
best method of procurement.

SHRIMATI C. AMMANNA RAJA
(Andhra Pradesh): No river disputes
must be there.
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SHRI S, K. VAISHAMPAYEN:
That dispute is not coming in the way

of increasing the irrigation facilities
throughout the country.
But in enforcing this, difficulties

may arise and obstacles may be created.
Trading in foodgrains is becoming an
alluring proposition not only to the
profiteering and hoarding class of our
community but the big or rich peasant
in the rural areas is also playing his part.
So, enforcement of procurement must
not only be stricter but it must not be
traditional,

The rise of a new class who has
grown conscious of the benefits of
trading must be taken note of. Profitee
and hoarders must be dealt with seve-
rely.

4 pM.

Besides these new trends, policies of
procurement and distribution will suffer
if timely measures are not taken against
the increasing menace of smuggling.
There is smuggling not only from one
State to another, but even outside. It is
stated that profits range from 500 to
700 per cent within a week, something
which is unimaginable. Stricter checks
and severe punishments are the needs
of the hour.

Then let us apply to one other fact
of the food problem. Through our per-
sistent efforts and proper policies we
may make food available, but at what
price to a consumer with an ordinary
income? The interest of the consumer
and his capacity to pay must now en-
gage the attention of policy-makers.
And in case certain readjustments are
required let us make them. After all,
this important limb of our community
must not be allowed to groan under
the weight of ever-rising prices,

I would like to conclude by submit-
ting that the Government should finalise
consideration of the recommendations
made by the Foodgrains Policy Com-
mittee, implement them and lead the
country to self-sufficiency through a
national Food policy and a Food Bud-
get. Thank you.

SHRI G. P. SOMASUNDARAM
(Madras): Mr. Vice-Chairman, Sir, 1
am very thankful to you for giving me
an opportunity to share my viwes on
the food situation with my collegues in
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this august Assemb’y. It is really grati-
fying to note that after many years the
Food Minister has come out with a
statement which gives a hope to the
reader. We have been given in the past
few years statements containing grim
pictures of starvation deaths, droughts.
floods, eic. Bt only this time ~he Food
Minister has come out with a statement
giving a picture that we are out of the
woods and can hape for botter days

ahead, Although the present Food
Minister deserves my congratulatll]ons
short

for his performance during the :
span of office as Food Minister parti-
cularly at a juncture where many Food
Ministers failed, the people of many
States deserve more congratulations be-
cause they voted the Congress out of
power. Only this, to my mind, is the
cause for a record level of production
during the current year. The non-
Congress Governments, unlike their pre-
decessors, devoted much attention to
agriculture which has resulted in in-
creased production. It is in this context
that I request, in all humality, the Cen-
tral Government to assist the State Gov-
ernments whether they are ruled by the
Congress or by party to their liking or
not.

Like security from external aggres-
sion, the food situation also is a natio-
nal problem and politics should not
enter into this. Please permit me to
point out certain specific problems rela-
ting to my State, namely, Tamilnad. As
you are aware, the Government of
Tamilnad is ruled by the D.M.K. Party
in which I am privileged to be a Mem-
ber. From the day of its taking over of
the Government it left no stone unturn-
ed to increase agricultural production.
The administration of agriculture has
been toned up and an awareness among
the agriculturists in the State has been
created by my leader and the Chief
Minister.

Sir, a number of schemes have been
evolved to increase food production in
the State, In order to implement those:
projects, finance is the foremost need
and I hope the Central Government
which controls the nation’s economv
and resources will be liberal in provid-
ing assistance. With very great difficul-
ty my Party’s Government at Madras
is providing rice at the rate of one:
Rupee per Madras measure in Madras
and Coimbatore. It has planned to cover
the entire State gradually. This is a
laudab'e project which will go a long
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way in the amelioration of the difficulties
of the poor and the downtrodden and
also bring down the price rise because
the price of rice is the sole determining
factor for the price of all commodities.

The subsidy sought by the Govern-
ment of Madras should be favourably
considered. The Government of Mad-
ras, I am told, has sought assistance for
various minor irrigation projects in the
State. I request that the assistance may
be provided without any delay.

Since the Government of Madras has
launched an almost unprecedented agri-
cultural revolution in the State, huge
quantities of fertilisers are required on
an urgent basis. Therefore, T rtequest
‘through you, Sir, the hon. Food Minister
to allot the required amount of fertili-
sers and insecticides to the State of
Madras. Due to the package programme
and the steps taken by my Party’s
Government in Madras, Tanjore Dis-
trict which is called the granary of
Tamilnad has yielded a large quantity
of rice, I read in the papers a few davs
back that a disease called ‘“Blight” has
set in an epidemic form in the dis-
trict. This, I am told, has happened for
the first time in the district. Although
the Madras Government will take such
steps as may be necessary to remedy
the situation, I request the hon. Food
Minister to get into touch with the
Madras Government immediately and,
if necessary, send a team of experts so
that the disease can be eliminated at an
early date.

Sir, at the request of the Central
Government and particularly of the
Food Minister, the Government of
Madras has agreed to provide rice to
Kerala. The Government of Madras has
requested the Central Government to
provide pulses, particularly  ror-dal
immediately, It is not too much to ex-
pect from the Central Government that
they would provide this.

SHRIMATI TARA RAMCHAN-
DRA SATHE (Maharashtra): Mr.
Vice-Chairman, all of us  know
AT waf 9atf and therefore, the
food problem is the most important
problem. Unfortunately we have to face
it as the population is going on increas-
ing, and though we are successfully in-
creasing the food production, it is yet
not as sufficient as it should be,
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Sir, this problem should be discussed
and looked at from different aspects,
viz. production, procurement, stocking,
distribution. But the most important
point is that prices should be within
the reach of the common man. But
today unfortunately the prices of all
these essential commodities are going
up higher and higher. For a little while
they decrease to again take a very big
feap. If they come down this year, the
next year they go up very high again.

As far as production is concerned,
there are many factors to be considered,
viz. irrigation, manure, hybrid varieties
and other things. Sir, I am proud about
my State, Our Chief Minjster of Maha-
rashtra had said that within a few years’
time Maharashtra would be self-suffici-
ent as far as the food situation is con-
cerned.

And accordingly, the Maharashtra
Government has taken very active steps
in this regard. Some years back there
was famine, as all of us know, in
Maharashtra. At that time, water was
made available to all free of charge.
wherever even a drop of water was
available, the farmers were allowed to
make use of it and there was no charge.
Irrigation in Maharashtra is only six
per cent and the Maharashtra Govern-
ment is trying its best to increase pro-
duction. This year, I think, 24 lakh
acres of land will be under the hybrid
variety and the target is 50 lakhs of
acres, The Chief Minister and the
Minister for Agriculture take a personal
interest in the matter and all kinds of
facilities are given to the farmers. 1
fee] that every State should take such
interest. T will come to those points as
to how the farmer should be helped.

As far as procurement is concerned,
the Maharashtra Government is much
more successful in  this than other
States. T would suggest that there should
be a uniform policy all over the coun-
try in regard to procurement which
should be followed by all the State
Governments; they may be of any
party, because this is in the interest of
the country as well as of the State.
Then coming to this pamphlet, on
page 3, in item No, (iv), they  have
said “The procurement prices offered to
the producers should take into account
the higher cost of production and the
element of price incentive necessary for
inducing more production”. I fell that
instead of giving more prices, the State
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Government should help the farmers in
kind. I will explain what I mean. I have
already said that the Maharashtra Gov-
ernment is giving water free of charge
to the cultivators. Similarly, all .the
State Governments can give the cultiva-
tors water free of charge, free manures
and free seeds wherever it is possible,
because if we give more prices for
greater production, this vicious circle
will go on increasing; when a higher
price is given for the produce, more
D.A. is claimed and the prices of other
commodities go up, the prices of manu-
factured goods go up and we will never
get out of this vicious circle, So we
should start from the very basis and so
instead of giving them higher prices,
these incentives in kind should be
given, Again on page 4, it is said “..
restraining the inflationary pressure
currently prevailing....” So this in-
flationary pressure also will not increase
if we help the farmers in kind.

Now wherever wells are required, the
Government gives some loan or taccavi.
I feel that instead of that, the Depart-
ment should go there and they should
dig the well. The Government should
bear all the expenses. Otherwise what
happens is that sometimes the farmers
dig the wells but they do not get any
water, I know of some instances in
other States also that after the farmers
had dug the well, unfortunately they did
not get any water; and so money is
wasted. Of course, if the Government
digs, even then that labour will be
wasted, but the farmer will not have to
lose @nything and if the Government
does not find any water there, they will
go and dig another well elsewhere.
Otherwise it would be impossible for
the farmer to repay the loan.

I want to suggest another thing also.
In many States, the land under irriga-
tion is increasing. That is a good sign,
of course. But the irrigation water
should be given free or the rates should
be decreased. At the same time, there
should be some obligation on the far-
mer, it should be compulsory on the
part of the farmer to pay the Govern-
ment in kind ije., the farmer should
give a definite proportion of the food-
grains or cash crops that he grows to
the Government as a levy if the land is
irrigated through Government help.
This will also help to reduce the prices
and help us in the long run.

There is another suggestion that 1
would like to make. Now there is no
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tax levied on the agricultural products
and there is no tax on commercial crop
also, e.g., cotton, sugarcane efc. But,
on the other hand, if a person gets Rs.
300 per month as salary, he is taxed.
That means that if one gets Rs. 3,600
per annum as salary, he is taxed. But
if he grows commercial crops and gets
Rs. 36,000 per annum he is not taxed.
This is really a great disparity. So the
commercial crops also must be taxed.
Otherwise, the farmers will feel that
they should go in for commercial crops
instead of foodgrains.

Coming to rationing, there is statu-
tory rationing and some people say that
just as the Government long ago abo-
lished statutory rationing, they should
do so now. I do not agree with them.
Not only that, I feel that statutory
rationing should remain and as far as
possible, it should be increased. Other-
wise, I am afraid there will be chaos.
We know that when the British regime
was there, lakhs and lakhs of people
died in Bengal. At that time there was
food. Perhaps we will have food now
also, but the prices have gone up so
high that an ordinary man cannot afford
to buy his food in the market. So in
order to enable him to get foodgrains
at a controlled rate, statutory rationing
must be continued.

Then, one of the hon, Members said
that the food zones should be abolished.
I do not agree with him. I feel that
the zones must be maintained. If the
zones are abolished, it would only help
the traders. The traders are not there
to give something in charity. They will
not sell anything at a cheaper rate.
There are no zones for the Government,
The Government procures foodgrains
from one State and if there is any neces-
sity in another State, it can send it
there. So food zones are meant tor the
traders. So we should not allow the
traders to get any undue advantage.
The traders and hoarders feel that these
zones should be abolished. But I do not
feel that these should be abolished. I
feel that they should be maintained and
that statutory rationing should be main-
tained, The Government should also
see that the prices do not increase.

Then there is a lot of adulteration
found in the rationed articles. For ex-
ample, there are sand-stones in rice and
wheat. Everybody knows it. So apart
from seeing that people get foodgrains,
it should also be seen that people get
the best quality. We do not mind about
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the quality, but at least it should not be
adulterated. Whatever we get should be
good stuff,

Lastly, I feel that it is not enough if
we discuss only the food problem be-
cause the population problem is also
there. However much the Food Minis-
try may increase the production, it will
be exhausted by the millions of extra
mouths that we have to feed every year.
So we have to take into consideration
this aspect also, because as Malthus
said long-ago, while food production in-
creases in arithmetical proportion, popu-
lation increases in geometrical propor-
tion. We know that. Hence this is a
twa-sided problem and these two  go
hand, in hand, i.e., family planning and
increased food production., Thank you.

SHRI BALACHANDRA MENON
(Kerala) ¢ Sir, we had good rains but
I am afraid the result has been rather
a threat to the various non-Congress
Governments of our country. Till then,
when there was famine, when there
were famine conditions, when you were
afraid of facing the people, you wanted
these non-Congress Governments to
face the people. When you find that
things are improving, you just change
sides and you have seen to it that these
Ministries are dissolved. I am wonder-
ing whether it is not the cla-
mour for land reforms, whether it
is not the demand of the peasant in the
Naxalbari area  which has frigh-
tened you. It is a pity that after 20 years
of our freedom we have not been able
to bring forward proper land reforms
and you got frightened. The previous
Communist Ministry in Kerala got up-
set because it tried to bring forward
land reforms, because it wanted to have
a rational policy with regard to educa-
tion. We faced two difficulties and the
result was that we went out. In Bengal
they were trying to solve the land pro-
blem in the Naxalbari area and they
went out. But let me tell you that you
had the Karachi Resolution and you
have been promising the people so many
things but doing nothing. But if they
do anything, you will topple those
Ministries, I do not want to go into the
political aspect of all these things. But
it is a fact that politics and food go
together. It has been so. America does
it. We have seen that. The Ministry
here supports the landlords and the rich
peasants. That is my definite charge
against the Government. I come from
Kerala, Ours is a deficit state. I belong
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to a State which has got 50 per cent.
deficit. I can tell you the difficulties
that we are in, and all because of your
policies. Sir, it is not because Kerala
does not produce sufficient agricultural
or commercial crops, We earn perhaps
more than one-sixth of your foreign ex-
change. Every bit of land there is culti-
vated. The peasant in Kerala works so
hard. He gives you cardamom, coffee,
tea, lemon-grass, etc. He gives you
everything that is possible. But what is
the result? He must starve so that India
flourishes. I must starve, my children
must starve so that you can flourish. Is
that the way to treat us? We have only
1.2 per cent, of the land in India and
our population is 4 per cent. of India’s
nonulation,  Tug, think of the nrohlem.,
If you had appreciated our real difficul-
ties, you would never have adopted the
policy which you are adopting today.
It was only two days back that our
Food Minister had to come here and
cringe before you and say *Please send
us some rice.” You say that you have
got a good harvest and you have been
able to produce about 95 million tons
of foodgrains. America which is four
times the size of India produces only
double and the Soviet Union produces
only one and a half times. In spite of
the fact that our peasant uses primitive
methods and he is poor, he has done
justice to the country but you have
failed the people, you have failed the
peasant.

Now, Sir, let us see what actually has
taken place. The State of Kerala has a
population of about 3.85 per cent. of
India’s population, For giving 12 ounces
we require about 20 lakh tons. We pro-
duce less than 10 lakh tons; we require
10 lakh tons. Last year the deficit was
about 4 lakh odd tons. This year you
are not giving us even what you have
been giving us previously. You promis-
ed 75 thousand tons every month, Ac-
tually we got about 15 to 20 or 25
thousand tons. At no time have you
kept your promise. The result was that
we could not even give 3 ounces of
ration. Perhaps that is politics. I can
understand it. If we do not give proper
ration to waich w2 1re plelged, the re-
sult is that there is discontent among the
people. Of course you do not have suffi-
cient Congressmen to upset our Minis-
try. There is perfect unity among the
ruling parties. Therefore you cannot
upset it. The only thing you can do is
to create unrest among the people and
tell them “This non-Congress Ministry,

'
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this United Fron¢ Ministry is not in a
position to feed you. Therefore you rise
up against it.” This is what your men
are doing in Kerala. You are cutting
your nose to spite us. In Kerala we are
able to earn so much for you and I |
can tell you that we are going to earn
even more. We are even bringing the
back water areas under cultivation. We
are filling up those areas. You can just
imagine it. The deep backwater lakes
are being filled up. In other states thous-
ands and thousands of acres are lying
idle. Here even the water-lodged lakes
we are filling vp, This is what we are
doing. Actually in another five years we
hope to have 21 lakh tonnes of produc-
tion. We have increased our production.

[ 29 NOV. 1967 ]
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it. You are helping the rich peasant and
the merchang by forcing up the price
of rice to Rs. 4 or Rs. 5 in the black
market. You do not want one kilo of
rice to be sold at one rupee. The main
rice-producing areas of Andhra and
Tamilnad which are surplus can benefit
by the cash earnings we have. There
can be that co-ordination between the
southern States. The final construction
of the Nagarjunasagar Dam you cannot
‘have because of your financial difficul-
ties. The Kerala peasant will be able
to help you there. About Rs, 40 crores
can be given to you in the course of
four or five years. Therefore let it be
sold to us so that that three rupees can
be cut down to one rupee.

, We have tried our best but even then
we will not be in a position to feed our
people immediately.

I have some concrete suggestions to
make and I want to know whether the
Government is prepared to accept them.
I am not going to fight any theoretical
battle whether there should be 10 zones,
12 zones or 14 zones. We have tried
all that. It is not the defect of the
zones; it is the defect of your policy,
that has caused the crisis. You can have
an all-India zone or any number of
zones but have some effective procure-
ment everywhere. It should not be free
market because that will upset every-
body and bring chaos to the country
and starve our people who cannot afford
to pay the higher price. The ordinary
people will be completely wiped out if
free market is permitted. Have any
zone or no zone or any number of
zones, The question is : Will you have
a national food policy and a rational
policy on procurement? If you cannot
have 1t, then at least 1 must suggest a
small thing. We produce commercial
crops in sufficient quantities. We can
pay for our rice. Of course Madras
wants one measure of rice for one
Tupee, Please do it. We have no objec-
tion. If Madras cannot get money from
the Centre for its subsidised food, let
the Centre at least allow us to buy
from Madras. We can afford to pay a
little more money. We do not want the
black market of Rs. 3 per kilo to flou-
rish in our State. We can very well give
one rupee per kilo. Now it is 80 paise
or 76 paise. Even if we pay at one
rupee, it means Rs. 100 or Rs. 150
more per tonne. If Andhra can give
us what we require, our problem is

1t is only in that light, not that I want
to upset the economy of Andhra or of
any place or that I want to say that
the people there, the ordinary man there
should pay a higher price for his paddy
or for his rice. All I am saying is that
economic co-operation by States can
very well be attempted by us now, and
the southern States will have to do it,
because Andhra’s rice is needed for Mad-
ras and Madras’s production is needed
for us. This is how it had been working
and we did not disrupt that economic
co-operation; we did not disturb that
one zone of southern States. Now you
have each State a zone, Whether it is
one zone or four zones, allow us to
purchase, not of course at exorbitant
rates but at reasonable rates. This is all
what we say. This is one thing,

The second thing I request is this.
If you are not going to allow us to
directly purchase from our neighbour-
ing States, you purchase it and give it
to us; we have no quarrel. We are even
prepared to pay a slightly higher price.
The Central Government need not bear
the cost of feeding the mouths ol
Kerala, We are earning and we can
feed them. Why don’t you do that!
Even if that is not found possible
allow us to make use of the fore g
exchange we earn for the country tc
buy our food requirements from out
side. But don’t starve us by saying tha
this is impossible, because food is ar
acute problem of Kerala and it has t
be met. In this connection I am remind
ed of Mahatma Gandhi’s famous speecl
where he said, “God dare not appea
before mankind except in the shape o

solved. Why do you want the black
market to flourish? I cannot understand

bread.” When millions cry aloud fo
food have at least this kindness, I do nc
' ask you to get it from America for u
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but I ask you to allow us to purchase it
from our neighbours, or you purchase
it for us. We don’t want any favour to
be shown. We want to be treated as
equals. We want to be given food be-
cause we help you in your economy.

Sir, I would have spoken about cer-
tain general things but I have no time.
I want only to say one thing. Apart
from foodgrains for want of which we
suffer, there is another food and it 1s
in the sea, in the sea of Kerala. Round
about we have got beautiful fish. We
have already secured Rs. 17 crores in
foreign exchange by exporting that fish,
and we expect it to go up to Rs. 20
crores and Rs, 22 crores, If you can
invest about Rs. 100 crores in a Central
project for the purpose—I do not want
it to be given to the Government of the
State—just as you have made invest-
ments in the Bhilai steel plant and in so
many other things, if for Kerala you can
have at least one big programme for
fish, we can take the fish to the entire
village areas. We can feed also, to a
certain extent, West Bengal. We can send
it to other places and foreign exchange
can be earned. Have a generous policy
on this and help us. Sir, this is what is
required. If not, it will only mean—not
that I like to say that—that you treat us
as second grade citizens in India, which
we do not like to be. The danger posed
by linguistic division of the country and
the treatment that you have meted out
to the Nagas and others, well, they have
caused sufficient head-ache for you. We
who have participated in the freedom
movement from 1930 onwards, we
would be the last to think about disrup-
tion of our country. But we alone may
not be able to help it because there may
come a time when, because of your ill-
treatment, because of the ways you
adopt, because of the double standards
you have and because of the way you
are treating us, treating us as second
grade citizens of India, even if we want
the unity of the country, even if we die
for preservation of our unity, the people
may not be kept together, because noth-
ing is more required than food. When a
mother sees her child starving and dying,
when a father sees that he cannot give
even food to his child, he will adopt
any means to be able to do it. He will
go to defy any law and anybody, and
it will be to our misfortune and the mis-
fortune of the entire country if despera-
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tion drives us to & situation which will
disrupt the unity of our country. But
I do not want it, I still again request
you to understand the seriousness of
Kerala. Our Food Minister or Chief
Minister or their representative has to
come here every other day and beg for
food and it is such a humiliating thing
for them to come and stand before you
and say, “Food for Kerala is not yet
coming.” If the food is not forthcoming,
naturally, hartals or bandhs take place
expressing the agitation of the people for
food. What is it we have to do then?
We do not want to do it but we are
forced to do it. Unfortunately, the other
day I had to go and sit before the Prime
Minister’s house. I would have been the
last person to do it. More especially out
of my regard for the late Prime Minister
Jawaharlal Nehru I would have been the

i last person to do it. All the same I had
' to do that dharna under compelling cir-

cumstances in the company of others.
Out of sheer self-protection we have to
do it.

Therefore I request you again and
again like this., (1) At least promise now
what you are giving us every month. (2)
If you cannot do it, then allow us to
trade with our neighbouring States (3)
If even that cannot be done, allow us
to trade with outside countries, Any of
these three things you will have to do.
Otherwise, Kerala will remain a problem
for you for ever, and every time I will
have to come and speak like this, which
I do not want to do if it can be helped.

Thank you.

st M @@ (wEw 93A)
JUAWIERT  WEIEE, @Y qg a9
FT1§ {7 72 A e fasew § 99
T § g gAfAT A § 1 9 IR
7 fae o gfie g o A o), gar
g 1 3fte 9 3@, @i F agfaaa
ggard w1 e @G, a3 SAA
faezn qarfag agi & 1 sma &) Ay 9a
F et wwT faar € 3 g A9
O3 AR ¥ fAaex frar & B e
faeen gwid gt @m &t wifgd
IaFTFXT 498 & & g9 I A
dIE OF 92 & gA0 T IT O
¥t IaFT F1ATT 380 W0 FoSnr
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I3[ % 9g qgT & qEw@T § 1 193 |

T3 § e APl #1 agrr faar s
g1 Aigga M agag v A &
T gHIT qER AT | Fdw B wEA-
dz ot qa ) 43 o o Fravar &
qer ¥t & gge § 9T gAR B
F FTE AT qt ag F0 A @ranw
3 gmrq & o aghaga A A
qgadt 91fed ag aff ag=q 1w
3% 7g £ fr ardy feaard av &+
1 @A £ TF 98 agar Al 9gad,
sEEr @R & A s agau
afemt =g siodl faeaerd g0 adf 4T
i § wer "fwat & w74

ot wsiaw Tw S 19 faar
argar ~ar a1 Wy fgrRard Agf

g .

st @gm: wae fe W
ave faar srawr & fawdard ety
N @EN 1 7w 3 Faw & fF 99
faeRard st g & € s faea-
A F AT A AL FT AT | GRS
fazeg 3 IR A AU TA & ) .

st SASFAT TR ¢ STY I AINA
TF 81 7§ W AFATE | TF q@
arfag | .

MNoragA: & 99 wew 5
wo o Hlo o F ggT ¥ WM W
TR § QIR IST AT AT aF a7 frar
o7 £ e faeea anrea g1 aAifed
AT 39 9947 g8 AT FQ 5 ot ¥
gn 39 9% famrT &30 afer fee A
Wgt @ WA AAW AT, I TH
Afaat 3 IO A AT gAF AR 7 TH
aq Al g aFT AT ¥F feqd A waAr
g1

ITEWTERH (3T AHAT AR @A)
ga¥ ot Afewam &, W g™ o
7—67 RS/67
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st TR qEW : gl § I¥ Ffm
37 #feram A 19T & & F
HFAT |

o Jfras T : S §
LT |

st W qgE L H1T N oy @
g & 91 W8a gu W ;I g <@
g | wsr 7 faedar § saw § o
fRam® aam@T g 1 99 1950 M I E
g ot gL IR FE
fafaez &, g3 agi & @ =d
F1, gATT foges w3 wig=m § gew
FIF, SqH (AT IFH F) FL A,
AT A TR Fg AT AR AT qFAT
9T T FAT Tgf AA NI 7 7T gAT
fio faar 5l #m2 #1979 & 30 wo
T [AEr AT R Kg o o, 7y
faaa« oo Az &, o 48 W A
wfgq, 7 ag 30 o NG wWuw
sgfae & = far v w8 ag fram
R, TG 9 TEIFHT FIFHRTTET | J ANWT
1 503 <741 gxfag fagr nar &R
SaFT F41 gT, foq qg @ @< gann,
T I TFEBT TR FP FgTAF
al%T qT, 98 8% £ 7IA 78 1 59
qeg M FEafgat st a1 € q@ A
FT F F9 HF BT QAT & TN FF 9
a7 A foerard €, 73 aned) § o
SOFT AR I FIET § M A3 9T
o srrer ag=rT A IA AT T
a1 F faq e M FAT e &
W 9T N I g €7 Afwd
agt TF qF ATIR AT, g IR
ey wH1T &7 dAm AN T gorTI
Fex & M) A7 AT awr ¥ 5% fafaee
FT E2ZhE I GHTAR 97 | {7 794
w9 Agt § 72 99 9, 7 78 w9
Tt gy a7 @1 ag v gfeawk faar
w1 fF 30 ®o qI & feoram |
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© 47 w9 qEA F qgr Ar
agi fafaeer 7 =g frgaa drag
g & foar § dfem § ad s
# fram g, A7 @7 0F o1 W
afusifal #1 9o § & s aqrex
% axwad qed ag @ 30 T M
& fotar 4 g avk fag afrand § G,
M s aff & ar gAk e Y
el |AT §, AT TA IF IER
faa axfaz &1 7 FATHT

A gF A IAFT Ja17 7 Faww
#ANT zaaT QAT i 7T G AT § )
q AW g5 T gz § o 3@ wwIR
&' S FEAAE) 996 &, 99 9 Y
qFR F1 §8 fagaw <@ar arfgd |

T ERA AT /YA At FAT AR
7z 3z ¢ 5 gw framl &1 qamm
WA F AT g IFX AN agraar A
g & wfer gq 993 fag oM &)
sgFEqT 72T G § AR W IAF fHw
Qe F) sgFeqr A N FT av wrd g
aff & afww afy A sgEear war
g & Arazas § HT IR A ary
faadt AN AN syFeqr a7 SERAT 21
Qg g9 A A1 H) swaedT gq
framt & fag % 37 €, 9@ A%
Iy ggfeaa 3 39 3, @ gard de-
AT g SART A A=) & | F
fas ) feare g1 Agar § ot
grer famr 13 gu W s +f A
IR FATH T 9T FIATE 1 AT g
73t 9T ol AT faerl A eaeqr aw
&1 g AT faarAl darie agi &
fram @ WA @ A7 AT | 9y
o< &¥AT grgar g fv ag za wra
AR AFey wq1A 39 A fastet qav
AT M egaeqr Al & foo sqor
F4M | :
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AT AW & 9Ty F qg W o FAT
SEAT § fF gmit 3 # damE g
F faq adt af a0 ag F Hqag
qr <@l g9 5 agT fiad g &
™ g F oA g fFam &y
Iqdsy 7Y g1 ™A g1 Ar AU AT
FIA FT 7999 97 & {7 gard aiFw
F A7 N IW A 39 a4 F =N
TAd gar A1feg T ga a1 &7
Wit e AT Afga fie g wehiady
gty ama & fau diw g g ar
T 1 At @A Wyl 7B AE F-
A ¥ AT AW F fac o wEEQ
fagrett & 1 ag awd; T} " s
qYg ¥ Aoy T 218 A9 A gvan
NT/A wad FXar agar g
IMT AR 3T F AT AG  IAAAX
WA AT GITA T a1 T g7
A=t WA AT 9% & foad guTd
#i9 %) IgT 797 g AFAT g AW
g AT ar aq7 F@ g O @y g
qga ATV g AFAr § |

NAY ary I F FF FA AT §
ag ag § {5 gurdt sa@ | N JwEm
glar & ag ar at a1 & grar ¥ a1 e
F-Mamw N aqf 3 w1 grar § e
a2 ¥ BT ) SATET A & A7 |
ST QAT 7IAT A7 98 OF 24 faufa ) &
Arsam AL =N & dfwa A
gg aFf FAr agdr g & fearal v
73 I qgens s arfgd f5 que ¥
fFa a<g ¥ waw A A7 qEAr & AT
fee fag 91Xy ®aq T T &
forad 3a¥ =1 v @3 1 fw qadh ax
que =g faccdh & adi 9w 38 awg
BAA FT AFATH 7G TGAITE 1 qAPHA
g q@ % 4 AT BY GEJ §, 5T
w4 3 aqF 4T, I IR I AT AT
FoweAT & AT IR IWY AT
w1 FEAT £ A AR 3W AL H
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4g A9 wAr & fr g @ A W
Argfrafies o § 978 2 X § ag-
T 79T A1fgd T Wi d Tw avg
AT FIRT F30, A qumar g 5 a
I [T F=G AT (AEA gHA
frad e go e & waa o1 adqr qaa |

TEF E N T 7 FF FIAT AZAT
g 93 93 & {5 gad a1 gudr o 9%
z@r, 98 98 & 0% 99 g9 saq Sy
A g a1 w7 ¥ 79 1/20 feemr www
FT AST G 1T & ) THFT IO Ag
g % T gark FEF wTaawr &, G
T & Pram @ %9 F1 F12 S
§ 7z Qar & P 7@ qFar &Y
Pl drdag o w@r wem g fw
g% XA 9T FIE T FIE oqTedr ar
qrAdr fEd | zwY qrT § w7 FG ¥
A AFTT FII R, I9F T N gy
faare AT ATEWF B, FEAT FTH T

Hfr smd 98 awr @ g, gafac
q QAT AIYOT GATT FI@TE |

HY dto gAo HAsd (fagm) : 3v-
yHreTe wgad, sl S fawa gn Ay
& qEy &, 9 e ga avi w7 & wf
& S9¥ gg s Sz 7 A€ R R g
IFT FEA AT HI| T AT ATAT
95 fafazgs =9 v deEx 3w H =@
qiT g 1 92 3T F fAT agg s
arg & % gaar scarea §rm 1 afe
qqr A g1 {5 sqat SfiEd 4<% & qg
gurdr gl fqafegw gt dr e
afgsr § € a1 T WX fou¥ fr
T F IAEA { THET ST A 4 qg
7 zafae 77 a1 § #4106 qU sqwa
2 fr faqir mgrigg # &g zwaw &
AT FI FAT I AT E AT AFIT S
TIT | JIT-H(TZA KT AATT FT GTHF
Fi I reFrEa fzar aar g F 3
F AT & qAQ F ERA-f97 3R 3
faq sara frd 91 @ € @it 9a% fag
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¥ WL G FFqH FAET AT QU8 |
gAY aLFR N 3@ Fm F fag st
TIAT @F FT (AT AL AN % T8
I F7 3@ AW § sren-fair A
T AT | /AT § geEI ¥ FEAn
Frear § f gg @ siwor AFiw A
F5AE AN F A AT FT IUA H=SY
gs & 39F a7 g&R &) Adr fyar
ATT A7fEd | qg “aw’ TR WA R
97 arfed fagd aua qT aui @R
g &t it fagr | gw O WA
A F) Ty g | A ot
qra A 48T & f T g W HW A
R ¥ 09 § F19 FL i I ATH-
favz ga wg § 7€ g aFm ®)
agt I 99 FT g1 AFAT § AT ATH
AT & AT KA FI | gaAd FFA Sy
39 § ST %A F( TEET T gU
g@r & | A fagT AT T a3
a7 I8F 98T F THETT A Sg7 9%BT
Fi f5ar 1| gun 997 gA® A A 4@
fragt &= S 9 wgw "I W
sgaedr g% 8, Sa¥ datany # afg gf
¥ afsaw ag w0 g g 6 av-
T AT AT FTAFTT FIA 5T U 3 9
FFATEa § v aet & 753 & graade
77 gT 93 g AfFA aglt Fg adwT
ol % AT FATAT AT & | ITAWE
FY FIA| A TG JET ¥ €41 T A
argvaFar & | 981 g ¢ fF S@l 6%
28 aE &1 S H aE A gl
fagr arar & agt gw fra aw@ & ww
Fwma & arem-fady @ wwd d o
RAMT 3 UEEIAES g4 FMH D AR AT
e FA F GIE Fr AT A AR A
Ja¥ aray AT AT &1 F9 avg A
YTFIT F) A1 F femr gedv & 1 7 av
Tz @ FEA ARATE OF avE FAE
9z fas fA9< A 2% ) gami 3 A faqdt
ST 9% @dr ® T & saET 99
fgqr am =fzd f& @fi & fav
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fray ardr # agemwar ¥ 1 gH
gT wtT ¥ @ F fqo qr +1 FAaw@
AT Aifgd 1 s fpe wir § wrg
afl, Ty g T zA A A
wegrar awar Jrfed 5 9a¥ ot
foemr ot faw AFAT &) SaX T
¥ ga% g Wl AT ) w7 g & ar
AT zggasn Fad T Afed Wi
Sgt 9T 1T 1 9gA ¥ F0§ g7 757
g T80 AT Al g ZYqeH W qALAT
¥l Tifga 1| wfearzae oic gad
(T % fag AT A T4 T 8§,
IAFT 97 W) TIA T HAT TIA AW
FZAMET & FLH ATH) 7qeq] FY
A ¢ 1 zafau @d ¥ fou aq &
9ge 9l F ongEAr FWT A
ATTIAF § | AT TE RIEATTAT AT
AT AT & A g4 7 A ATl g
9 N 9 3 Ty H g I Aen-fAei
A aFar ) wfFT d 3@ w g f
oAr 78 1 W ¢ A zafen 4 srear
gfmzaaman feafs & sw feafa
F TGFY AVFR & 47 78 TIAr
Fifgs, zas fafma &g & amn
Tifgg | I awER Fi wfEareey,
i, IR AT qFT TR F Araed §
fAgaT 17 FEAT ], W T8 IaFI
A= qIE ¥ FT T ql gATT I TH
gragt § 7 FA@ET F Aer-fast
Z1 AFAT E 1 5% | TA A9 ot fwga-
g+t g W& &, 39 fhqmat &1 e~
% IA ®I4 F( TA FT IT AOAT AT
aFAT g 1 I FH B AT 9gHT gra-
f@r @ ar =rfgs aifs S aw &
I Y FE & ARH-TAT & g |
afra gar wEw gsar & fv za dw
F1 qat g W 9T FUFT 757 )
qifadfl Ft T9 FIX F ST FHifawr
WA g A ad w1 g e agiav
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AT FY GEER AT A FE AT W@

g

T9% AT ATT qA QAT FT TIES
3 qX ¥ W FFT & Al 9T BE
BIZ AT qHA H AR F agg I A
T A qwa § FgT TFIAS A9
A& & 1 4T wrw w3ar § 5w -
ez AMTE @ Ag AT AT & %
BUIR( g AW & wAg # aren-fawy
gY oy 1 9g Jiga & fw aufr s
TR qat a ) e 2 fank @ gy
g #\ anrraE ) Afa g, faawr g
S ZoT | AT FWTATET 8, T A
FTAT | AFE TFEY AT B HIIT TA
e T 0 @, vAr 98 A1aw
qTAT & 1 .

AL w1 AT € 6 9w F AAa
¥, grasT qwa #r feafe & qmoa o
TeAif adf e wifegd 1 afew §
SATTET AT 3/ MR @ia71 AgAnE i
aofl g1 7 ¢ fagie & s gam B
3a¥ uaife snd & 1 a7 &% wed @,
TAFI UF FATY § FAT ArgA1g |
fagre # wgfs wiga | g N,
1966-67 %, §i 30 1T § 43" 99
FLIE T AZAGT # T H H7F )
T & fagrwar Afry oY ag ag
AT &, TH AW § 99 Iq497 GIF §A
fagrx #Y o @1 agt frawr wgar fean
AT | 37155 BT wFAT fRar wav
7g ATHIT AT FEgdr W g
g#1q F yma & wadifs ad aidf
qifeq « afsa ag wRAfT & ar w4
g fo f9a Ang agl #ioa F awwI<
41 AT II9 IEG A8 9, ar 39
AW 43 FLS TIAT fEAT g AT o
% gt 9% HF1F § T AN 9T T Av
3Iq QAT 37 FOrg wyqT fRar wmr o
TR SR AT 78 ¥ s ar
TATT YT AT FFT A1 qFAT & | fAgR
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Y TF ¥ A0 AR AR 2 AW ) Ay
wE of, wrfee wgt & o ard arg e aw
&% % fag Fgr wgr ar, 3 0 Ay
faar w1 1 TaF agt & vy F fFaaT
FLE EAT, A AFAS &) @ F | A
T ST BIT qrzA ameA fF IAR
FI% o A% TGAT AT | T F A
AT ALY WA E | d AAAT @ FH
ot fa=te, fasrer aif ot o w1 w5
g & 3aFT @ axE el v '
HqAT AgT sadw T 41w
AR 18 ®84) fo agh 9% S%9 57
aq7 Fgq ¥ A & fawa vy
# Frigq Fgat qrgAr § B zafy ads
a getr agy 239 2, e o whe
i w1 fze &, femiw &, 7 o) 39 Imv
F1 A1 TGIT E A AT AT FATAIY
1T, STTHT LT A T AT ATA,
A TET T IB FT AT JIAT FY
TEZ AT HT AN FT Qg T &
wafy sra g gaq 957 feur &, =faw
gd & AT AT Afqrar g, 39 Afawar
¥ AT F1 AT T AW R,
Ay BT A URAT AT AT WE Az
=1 9T &7 AFAT § | AfFT TR &7
F o g aw T8 AW E 1z
{fa% ga A ATFR F1 AR G==7
ArRATE |

g7 AR fage F aX § x5 vgAr
far agt & 7w BT oAAA feAr oA
AR TAFH 129M W WA
W1 &7 faar Q17 | 9g A 0% AW
2 =gt famar o0 a4t faar amn g
I FEN F AT FAF AT A
FE Al ®T T IT IFTE, 3O G
A &1 gew Ghar s o1 =FfF
gl 9% gfoar aws § oW ad
qer, zafad @af o= Fwl A g
Fgt 9 A5 A fealy ga? am g
AR FAF JATD A § ATFIR F
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FEAT AR 1318 qera A9 W &Y
Fgt I AR FXA & g aeErT A1 A
§ ¢ Tgar w1fzd | @€ degery dav
T ST 38 aER ¥ aray &, zafag
UREIT FT 39 213w & fag qaw w@ar
Fifgd | St FAF A g d
twed) 7 w19 & 98 ar agh 9% qFA
¥ oW T IFTR AR ag WA F
wfea gar g ar gy wfed & gan g,
affFa dgh S@F T FIW A AT
TETT &, I9 9FH FH HT AT 37T
171 zaF Tgd fad gh S v F
IqTEA ¥ 3AY 733 fram 1 F58 3l
Tar SEA E | Y ISF TRW E 39
9T FAL 8§ TUS ®TIAT @A ¥ faaqr
T @ @1T e uwg afgn Fda §
TR FT TAAH FLATATE | ZET
TR X AT RT3 I A w4
4 ATG THT TAA 7 Afas dg@=1T 51
geasIra g1 aFar § afx 19 # '|r
39 R Ed w7 fear @ 1 ogw 7
12d § B g2 aedfl o1 A9 &7 & qe
% fas =yada qsmn ww o oF
TAFAA I 70, 75 BAT ®MAT QA
ZITT ST 398 17 &) UsE TN § ayHr
ITAT Bl AFEAT & | gafaq ;U
AFIT F squa g o afy ag o
X Fi o) o zEd fage A1 feafa
i & foa sysg gl
SHRI N. PATRA (Orissa) : Mr.
Vice-Chairman, Sir, I rise to participate
1n today’s food debate and in doing so
I congratulate the Ministry and the hon.
Minister for the way in which he manag-
ed to tide over the bad days confronted
by the country and 1ts teeming millions
due to two successive droughts. He has
Created a Scarcity Relief Division for the
first time to co-ordmnate all relief acti-
vities., This is a laudable thing and it
will help us to tace any unprecedented
flood, drought or other natural calamity.
The prophets of doom, as stated in this
brochure, were expecting that 1t would
be very difficult for the country to meet

the scarcity conditions but the hon.
Minister within the short period since he
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took over this portfolio has succeeded
in bringing the disagreeing Chief Minis-
ters together in the Conference for
evolving national policies to solve the
food problem. Even the Chief Ministers
of surplus provinces who could have got
more money by procuring and selling
outside have agreed to make more inten-
sive procurement and help the deficit
States. The hon. Minister has been able
to evolve a consensus and everybody is
rising to the occasion due to the efforts
of the Food Minister to face together
the natural calamities.

Motion re food situation

5 p.M.

In this connection I want to refer to
conditions prevailing in my State of
Orissa. In August and September there
were heavy floods in Buda Balango and
other rivers of the two districts of Bala-
sore and Mayurbhanj and other areas as
a result of which five lakh acres of crop
land have been inundated, covering the
crop Jand by sand. Because of this crops
worth about Rs. 10 crores have been
affected. Not only that; previous to that
we had in 1965-66 and 1966-67 two
severe droughts which were followed by
these floods in September. Over and
above this, in October last while people
were arranging to celebrate Durga Pooja
—and Durga Pooja is a national festival
in Orissa—suddenly and unexpectedly
there was a cyclone which devastated an
area of about 15,000 sq. miles, You can
imagine the horrible conditions in such
a vast area hit by the cyclone.

Of course, I visited the place after
fifteen days. I saw that even in respect
of the pucca built houses, the thatched
structure has been blown off. Even big
trees had fallen down. It was a horrible
sight. About ten lakhs of mud houses
have been affected. There was great loss
of life and property. In the two succes-
sive droughts of 1965-66 and 1966-67
the estimated loss was about Rs. 81
crores and about Rs. 54 crores respec-
tively. In the flood of September, the
loss was estimated to be Rs. 10 crores.
In this cyclone it can be said that the
loss will come to about Rs, 20 to 25
crores, If you calculate all these, it
comes to about Rs. 170 crores. You can
imagine how difficult it is for a poor and
economically backward State like Orissa
to bear the strain and the burden. Not
only that, Sir. Now, an unprecedented
drought is there. Such a drought has not
been imagined. The previous drought
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was a local drought. The first drought
was confined to Kalahandi mainly. The
subsequent drought was also of a local
nature. Now, there is a horrible drought
covering many districts. Out of thirteen
districts it has affected nine districts. I
want to bring to your notice an instance
of the intensity of the drought. I want
to place before the Minister details
about the drought prevailing in my own
district. In our Ganjam district an area
of 7.60 lakh acres is of cultivable land,
out of which about 5 lakh acres are
rain-fed and there are no facilities for
irrigation. This has been completely
ruined. We cannot expect even a few
corns of grain. Then there is the Parja-
kimidi area. It was formerly under a
Raja, who was ruling the estate. The
area consists of about 1,20,000 acres of
cultivable land. Out of that we have
grown crops in an area of about 92,000
acres. In an area of 34,000 acres of
paddy land the crop has gone. The
groundnut and ragi crops, which have
been raised in an area of 27,000 acres.
have been completely affected. It is a
horrible sight. Therefore, it has agitated
the minds of all the MLAs, without party
labels. They made a joint effort to im-
press upon the State Government the
need to declare the whole of the districts
as a famine area. They asked the Gov-
ernment of Orissa to supply them with
pumps. The Orissa Government, the
present Swatantra coalition Government,
has failed to meet the demands of the
people. They arranged to supply only
30 pumps which are not also function-
ing properly. I want to bring to the
notice of the hon. Minister, the fact
that the State Land Mortgage Bank,
under the leadership of an active Presi-
dent, had decided to purchase 300 irri-
gation pump sets and give them on loan
to the peasants. It was not approved by
this Government. The same Bank had
provided Rs. 10 lakhs and asked for
the permission of the Government to
purchase rigs for digging irrigation
wells. That proposal has also not been
approved by the Government. The
Government wanted to do it on their
own, but they could not execute it, it is
told, for want of a diamond rig. But
then why had you stopped these people,
who were trying to meet the emergency
situation? They are not in a position
to do it themselves and have not also
tried to take the co-operation of the
State Land Mortgage Bank. Now, there-
fore, from this instance, I want to im-
press upon the Minister the necessity to
take a serious view of the situation
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prevailing in the nine districts of Orissa.
Previously I told you that the entire
coastal districts from Balasore to
Cuttack have been affected due to
floods, drought or cyclone and now nme
districts have been badly affected by
drought. I tell you, Sir, the situation in
my State 1s very serious and, therefore,
1 request the hon, Minister to give all-
out help to the drought-affected people
of my State.

Thank you.

it @ea? fag werdt : wdww, @i
T A TR X W a1 97 feafy
&7 faaxor fegr mo0 € 3af wiwy
TE | usar ug {6 aqt 39 9 ang
TCEE &, AGIAAET a9 FHE AR
ag s gfaaa g g 9l &
T AT AT § M FWF  JAATHAF
gfez & fred aaft § 1 g a=w R 9T
g8 o &t fegfa &t ==t &7 o7
e AR WA AR fyar w1 wwy
faarf aqr &

agt ) faw-fam fgam za feafy
FAXH z@ oy gg 0 famrT g
5 %o A feafs & wzzdl b
R aifgn, s dx @y afgg,
SETIHE Z1T ArfET ) 98T 9¢ § 955
29 FiZ FAT Wgarg Fmy owr
T E

“.... it will be possible for Gov
ernment to consider the graduat

removal of some of the existing
restramnts on the food economy.”

@1 3ax fag & weo feo g s e

s

. after a sizable buffer stock
has been built and prices have dec-
lined more or less to the level of
the procurement prices....”

Fxq D fagra @ wT ey,
[T F gE F A HA ATN FgT
& | 9T IET €LIF F QA@ QW
2wz F1 Al ¥ afresee
grga e  faw-fas wsat &
SNFAIHT K7 AAT T A T OH

3

arear g 5 1967 3 &G0 3 AR &
AFY 9T 1967 F qgd «ft fawar @
#if Fea qrgA wHEm ° a9 R
TEARHE F qTHA § qg G0 AT g
g, a1 o ) fasraa & 1 3T @ R
froa g3 970 § a0 aifedt #r
AR a4 &, gafog agi agw A A
AR Fmiar sar § fir faga1 nagi-
¥z FTX F7 g2 Fa9 fgay v sERr

g Ag feam

st sreftaa TR ¢ gg F a8 A8

21

Y e fag A« 33w g
% 997 &, A @ DT 9ga W AT,
SIEIEIE C B (s ElE I Cc
f1 @ qrar T g7 fog o, faaw fag
F7 | I9F fag i N |/ Ao
2. ga% fav faaig & $1T0 F5 aFd
g | % U 9ANAAT §, TAW U I
a1 TrEAT AT s, a2 Wy G
Fiww

AT ITACH T(ZH FHEH T A1
Je ) FHg AW T T | AT AL
g 38 ag & (€7 99 FWAT FT
TAT AN FTAF | ATAFT -
25 ggrar afFa gaAr &7 T FAr
Tz HT TIEAT T AOF FT fmrira\r
& AT IAET AT FE 47 TEOF W
gL Ay V159, g TZ AT ST ¥
THEATHT FT BNAT SATIT &A1 TEAT Z
A AT A g ar & qrdE B I
FF AN Ag g frer g ¥ aafw
T8 @ AfFd I9F A FEFT W
fo oA DR T FAH TFA Ay
FT I, o9 fagqq arre ga¥ ama §
3q7 S 38 T a1gw a7 e ag Fue
T FAE A TF N ®H AT
waw g W &, feadt o &Y, STt
TR T fr oM FHT €5F FAT AT
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AR d+% afwhrrz & sy 90 agr
g ST 74T 7EY I8 A9EAT A AT
AT A ¥ FY 35 g

BT g0 §9 3§ & : Prices have
declined more or jess to the Jevel of
procurement prices. T IHE
qEA FT AT FE GAIF, %
uF argfefsy fgare o am a8
frar sz agr F8 s wW 9%,
#ra az fadz a0 fe wm feagza
i & far qoe g ar ad afy
gz a & faq qaix § arg A1 #41-
feat 39 g & qagw fasid o
aFd) £ T w W gmdy B fag
T T2 2 0 § AT FRT OFE A
gRoT@e R fr gfte Hirgd ar
Tgl, wrhe ufzaen g AAr A agy
I vrzda foss Fe F gzam & P
T g ar A e <@ & aveg Fomr
fre <l & 9w 7z TEAHET WrEA
£330 Ia¥ sy fix 98 qremad fag
feagz i #1 aga I ThEw ®
T ATT F+{r ) IA ST FT TG0
AGT F HTLTT 9T T A T TGS, ¢ 59~
faa @ =igar § 7 e 2a W13 0¢ 9@
5 g% § " w7 TE, T F AF
TER F AT 98 &, TF G
FAT & 31 B AT TH ASH! HAA T,
ST Fr QUTAT FH AWTAA {1 FT, 4T
gw 5T a3 %2 05 o ary e forew
fedi & awiw ggr gAY 15 FwrEAT
adl, gra ar fagiga: aa 43 fza,
dar fs ga xg fadi ¥ fagm &
T4 71 g, {5 e2egd wfaw za dw
# wgar 7ifed, sira @A wifgd s
& ag warwfas qq & fir 3 Q1 AR
g a1 fRe wredasy SiFNRET o)
TgaT Arfed, dr s st fagia:
gifafzFer Tom 3 (@R W gW
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% G 7 grAT § a7 A I ATEE,
fewza &1 & Ay =g b fee et
YT §% wTHF AT ¢ FgA & T H)
Fw ¥ AT §oTF @A A oE
F2q F fag a8 ffem 3 Jr 9ad0
fag #1¢ wiger ady w@dh o AfEq,
e gfvfeafa & g ax, -
fafafe & wur qeaR Fdaa &
AT X T AWEAT FT OEA ST
Figd g q0 4 auaar § b a1 oswaw
Fa A% orse frat g za fword &
FfAET ¥ T gT AT TWR F HqAT
aRat 77 fF g A 39 A wfwar
F AT 9T agh o ¥fan Fvaw @
FL AR T FW AT TF FOAT FE
qifg dax ot % qEwT gyEe ¥ fau
Tgh 9T H1T |

wF ATE FA, T AR AT FT
fea T $1T T@UE 39 HIAS H
¥ #gi AR 8T F1 gasfawg anda
T 3 18 9T W SR 3F IFEET
9 Wi & ¥ 9Ew, g5 ar wfzw
2 Mgd ST uE foemmd oA}
ST A ufefeafa w1 SoT adh srasm
faar & @ 7 angar g f= 39 quy 92
feegegm gz % F1 S9AT Awy A W@
Yj, MY JZ FIH A IIT FL 3§ AT
awegT #1 {6 ¥ 9T § gieq w71 0%
Tqe fFRar g

AT AT T H AT9F WMT AT
Tg ag & tF s g &1 wraw
TG F( AT 9T A fFATE 1 A/ g
HTqERT AT A AT T@ar, dww qfF
% 919 7g 9 @A § 1 Afre § I90-
geor 31 Tigar § fw sraer P v
ST §, T qE AT Wi w faw g,
TR T2 9T FAT Fa €22 I H) @
adl, = Aifa F AT 9T 9Er UST H
s srera faforst oot § aire @

i
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ST F wATE § A e o o9 3
Frfag  fx sngasar 3 wa T ATR-
FETH g% & WAt H T3 T30 97
AT 39 fTagza & W A7t A )
UST F I A O Tl 9T ATHA
T BH & 9 % ael § a5t ad
a3 953 T qifrsgm wsEim g
g Al AT AT wT M F gEw &
Feaferreas st ux ag a9 Tge
ST VETE | 3A (9T 9T 90 A4 fqAiT
#f93 g7 iAa foaforia &1 anrd
T & AAT AT g9 UF 95 F1 A
£77A H T@ A< T 38 GFE T AHT
gin &I 4T fae 53T & F qugdn
g Fr ag samr seor g

gAR 914 BT FOREE g | e
TEAT F AW § AT F v Ao
JA0 AT F AIFE &, PIT I g4l
=ifgq, #ar Ogafast weza gant, Fa7
a9 qr3A g1, TAR OF faam A9
W@E AanAarg ooz gezwim
# X AT A | Hidiam w7 srfam
ufFza qa1 % 34 AL AGST FT 2
FT @ AST( & | AT 7 957 A fawiT
F7 Q1 {6 72 ®T #9ikgT @k &x
#F oo % @law & oW Foa a6
ITLAT W ET T Hi AT FW 6T
axarg | fee smF farqami
za ama § St exgfad wiEEA
g w1q &, ot fefeaw qed @ o
g, Wt wrantrifaen fadlsr @ wF &
R FEd T wT e &
wiagT @ zA faragd &0 fawa
g3 TA 9UTAT F( UF AT AT qAAA
arig feafs ¥ a7 awT | T8 U AYHT
& 9 917 g8 DT w1 5T

71 g fagea & fr gifae & g
AST AT & | AT ITFUE, 13 G
- rirEs NE A Qifeat gifrrdie 7wz
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e 1 figd axg g fodma o
g d4 fag afra g aid g€ &
T § AW aqig gl g, 1 =/
T F AXE W AL T OFIE AN
g1 9T |

thfazarzea 3 graw § aq usw
"4 78’3 7 ug a% fagr f= @daw
ard st F1 ag afusie & froa
HATS GUT & A IAD( THY FIAFAT

2

St @aaT TR 2 T, @7 @]l-
Y g7 oF(FT F( ALY FIT 9T, ST
FTH(T FT FZT A7 |

s gegT g |Wetd ¢ TUST /TR
F1 g AMeT & €1 AfFFAEEA
7T5% & WA § o g A a7 feed-
sga & fod ag stwr & & & feEdr-
3727 2, St ZeTE, W qmMA oAz @
375 uta F1E 52 af) P 9 a@ AF
5 gAfzagEs & caraafan eEA &
I AT qFT & AT EY |

S sWeEA T 9aF fqF gar
aft g

it geax fag werdt @ oAy FY Ar
uSd FAEafam & & adify mresw
% fan sufszarzes sEws g da-
afqearzsd &7 M gH  KTAT 9T |
FTETEl & 3T & guw 9d
FaFT eqa ArFleT fFar 1 ar shfee-
qITEA B cATANfAT THEEE ¥ HET g
Ffr A fard & far 9w

=\ Fstras TR uar ) frar &

o gae feg werdY : zed fan
FIE T SgFEAT TEY &, W% SO
W%h&ﬁ’@@?ﬁ | T A
£RFZ T FIE w@I g A fHL R



i811 Motion re food situation

[sh T fag werd]

Tg 8 7 3 wqd; faemard & A
F7 q&dr 5 ga fameey N g
€ g7 3% N7 F 98 a1 5w aw
F2A § FIw 7Y qA |

wiiex, A7 sniw § o fosa feai
¥ wirFeaT wfega a1 ¥I@ W
gifiveds Fegam arer o Frriofer
AT T AT T AR TA 6 TW@E &
gfear sx <@ g1

ZqH o FrEAIRTegA ¥ 650 FIE
To ¥ SATRT A7y & TG §, ITHT AT-
T Al A | FeT wod faaza g fa
faa qeg & sw w8 3 @3 gforaa
fendfiz #7 faeqaids /9 § I° Tl
FHd ¥ gfema @ fawa W@
gforma fea@dds &1 qw & Afeo
watq 4 50 zfeaam few@gz A
TE ¥ FAAFC FOfad F IR F
ZRAT FATH BT AT AT, GEA
q31 7 faddl, fAr F9T AT Fo
g qw FT G QT E, ATF T
A 7& 9T HiX zafas s gfe-
o feqEde 1 AIET FO AT
Zgaaeq aaizd |

wfam fd & 51 18 0 foga faai
BATIAF AN T ATV T qTH ATHT
=T ATxfag W FTEAr g 1 39d 9
g stz 12 % frar mar g ¢

“Page 9 :

Free kitchens were run by Indiarn
and foreign voluntary organisations.

Page 12 :

Voluntary organisations functioning
in the States were given wheat at
economic prices, The Prime Minis-
ter’s Drought Relief Fund also re-
lease certain quantities of foodgrains
to the voluntary organisations for
use in free kitchens.”
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§ agarg 9o Afea 7 A 9
AT o el fF g7 arged wni-
amasa ¥ fr@mEd 3 gamwt § S
F1 FIQ TZHAT IS T FI T T
fedea o€ & 1 w1 wy faazA
gfF g0 THICE HUSH ST ATET
HTF2T IBT HT THIAAF Tea ¥ awy
AT AFT 3 qTg d [HAwm HAW
I FIX T & ArqFT A @A
F1fgd T 3aFT fedl 1< F7 A
aar 7Y & Tifga |

qF ST % g ww qsw ¥
#ga1 TgaT g fF agt = wfim fidfis
q 4e@ & FH FI@ 4, BEA
fteft® 51 w17 57 a7 s feqr 99
97 f) & g AEdr = FW G
AMFT AT @y @A Aifgy
wfad feelih F1 %19 F7 d2 ) a7
TT3aE &1 g, ILAM &1 17, Iad
FECE 7EHA 7 FT AL IE §17 §8
g gg a9 99T A AT awdr g Afw
U qege qied on the day when the
famine relief works were stopped.
3q fea ot 19 g7 &Y, &Y & swman
g dga g wfeefrdam § o =i
97 ¥ 9z 1@ 9% FT famr aan
stiawt 7w g fF g st & @iz A
AT AT AMFR fag & T@ F
F1eor qr qifed gu € @A T wig-
1% faq § 1 gt AW F VT I F
a<E g1 BHA freltw & #THT #Y 4
#¥9 & g 29 ggf & &1 0w anfa-
ZIel a7 FT IT ST ATHIT &Y 492
X AT AT At @ AL AV TR WG
fagqr #AT T | 7 USiRg™ & fAg
Fg AaFart g 5 S g9 o@< aw
wfaa fofis & @ a3 4 3a fag 31
43 @ faene 47 wifwg v, 9 &7
a8 gmr =fed ar )
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SHRI M. C. SHAH (Gujarat) : Mr,
Vice-Chairman, Sir, I would like to
congratulate the hon. Food Minister for
guiding the country out of this grave
emergency of two consecutive years of
drought without any special hardship.
He was also able to get the co-operation
of the State Governments and the pri-
vate and public sector voluntary agencies
and therefore it was possible that the
country tided over this grave emergency.

Sir, India is a great country with
about 60 per cent of the population en-
gaged in agriculture, Agriculture is our
greatest industry and yet we find that
we are not self-sufficient in our food re-
quirements. I remember, even the late
Prime Minister Nehru declared thrice
that in a particular year the country
would attain self-sufficiency. But it has
not been possible to do so. Now, we are
told that at least by the year 1970-71,
it would be possible for our country to
attain  self-sufficiency in foodgrains.
Therefore, I request that this should be
the last date and all efforts should be
made to see that the country becomes
self-sufficient by that time. I am told
that in America about 10 to 12 per cent
of the population only is engaged in
agriculture and even then it feeds the
entire nation and exports the surplus
foodgrains. Therefore, it is very neces-
sary that our per acre production must
increase. There is no great chance of
increasing or bringing more land under
agriculture and the only alternative
therefore is to increase the per acre
production. And for that purpose, seve-
ral things are necessary. In the first
place, fertilisers should be provided in
sufficient quantities and at the proper
time. In spite of all our efforts, it is our
experience that it has not been possible
for the Government to supply the requir-
ed quantum of fertilisers to our far-
mers and that has become a great draw-
back in our achievement. I would there-
fore request that, if necessary, firm
agreements must be entered into with
some foreign countries for the receipt
of fertilisers up to 1970-71 by which
time the country can become self-suffi-
cient.

Secondly, from the farmers’ point of
view, we have been able now to evolve
these new hybrid strains of wheat, jowar,
maize, etc., and it has been possible now
as a result of research in agriculture
that our crop production could be in-
creased to 70 or 80 per cent by this
method. But these research facilities
must be brought to the homes of the
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farmers and if that is done, it will prove
useful. It is our experience that out
farmers are trying their best to increase
the per acre production because it is in
their own interest. But there are certain
difficulties which came in their way and
therefore the production of these hybrid
seeds must be increased to a great ex-
tent so that these seeds should be made
available to our farmers in required
quantities.

Thirdly, the difficulty is about credit.
Our land mortgage banks and co-opera-
tive banks have not been able to advance
sufficient credit to our farmers and there-
fore, they have to go to the local money-
lenders who charge 25 or 30 or even
50 per cent for the loans that they ad-
vance. Therefore, a suggestion has been
made that we must have an Agricultural
Finance Corporation with a capital of
about one thousand crores, That can
give credit to the farmers in required
amounts and at the proper time. It is
very necessary, because we have seen
that our land mortgage banks and the
co-operatives have not been able to dis-
charge their responsibilities about supply-
ing credit to farmers. Again, it is our
experience that in getting loans from
these bodies, the farmers have to spend
two or three months; they have to visit
the taluk headquarters off and on and
they only know what hardship they have
to undergo in getting the loans. This has
to be simplified and the loans must be
advanced without any delay, Of course,
the return has to be guaranteed. But
these formalities have to be simplified.

It is also necessary that for higher
production some big farms and mechan-
cal agriculture must be introduced. Our
holdings are very small and therefore
for mechanical cultivation,, for mecha-
nical agriculture, it is very necessary that
big farms must be procured. Therefore,
I would request that wherever it is
possible, wherever fallow lands of Gov-
ernment are available, they must be uti-
lised in a big way for mechanical agri-
culture so that production can increase
substantially.

Sir, fortunately for us, the monsoon
has been very good and it is stated in
this brochure that we expect a produc-
tion of 95 million tonnes. But even then
7.5 million tonnes will have to be im-
ported. Now, I am not sure how far
our statistics are correct. But it is no
doubt true that this is a good year and
therefore, all efforts should be made to
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build up a buffer stock by procurement
irem the surplus States as well as deficit
States. It all depends in what period and
up to what quantity the buffer stocks are
built up. 1If a buffer stock of 2 to 3
million tonnes of foodgrains is built with
the Central Government, the hon. Minis-
ter’s promise that he would be prepared
to remove several restrictions including
the zonal restrictions would fulfilled.
Undey the circumstances these restric-
tions for the present may be necessary.
But we find that the zonal restriction
comes in the way of national solidarity
and integrity. The prices that exist in
the adjacent States compared to the ones
existing in some other States are so
varying that people feel as if they are
Iiving in separate independent countries.
The prices of wheat, the prices of chana,
the prices of jowar, differ very much
from one State to another. I was told
by one of my friends here that in
Madhya Pradesh the Government has
laid down the rule that any farmer who
wants to sell his gram to another farmer
in the other State has to deposit some
security in the treasury.

SHRI JAGIJIVAN RAM : That is
wrong. It is for export outside.

SHRI M. C. SHAH : But I was told
that by that method the State Govern-
ment has earned about a crore of
rupees. Is that the way for earning
money even if it is for export? The
country has to compete in the foreign
market at comparative rates. But I am
afraid these are short-sighted methods
and they are not in any way helpful to
us for national solidarity.

Sir, T would submit that as a result
of this hybrid variety of foodgrains, it
has been possible to raise three crops
in a year, I am told that these hybrid
grains mature within a period of 100 to
120 days. So three to four months is
the time required between sowing and
reaping the harvest. That way it has
been possible to have three crops in a
year. But it requires that the farmer
must be provided with certain improved
agricultural implements. It is also neces-
sary that the ordinary time taken in har-
vesting the crop through human labour
should be diminished, and with some
mechanical instruments it should be
possible to harvest the crop in a day
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where about a week is spent now. It
this is done it will be possible to have
three crops in a year and that will help
us very much in food production.

Sir, in the context of all these things
I would urge that it is very necessary
that the farmer should be given an
incentive price. We have to balance the
interest of the farmer and the consumer.
There was a complaint that in the sur-
plus States the State Governments got
money at the cost of producers, and in
the deficit States the consumer has to
suffer, This complaint must be looked
into and both the interests, consumer’s
as well as the producer’s should be
balanced so that the people may share
the advantage of the all-round increase
which is the most essential thing now.
It should be possible for them to pro-
vide foodgrains at reasonable prices.

I would, therefore, request that for
bringing down the prices a reasonable
procurement price should be fixed and
foodgrains to the State Governments
should be supplied in reasonable quan-
tity. T would draw the attention of the
hon. Minister to the margin that exists
between the wholesale price and the re-
tail price. The poor consumer in a vil-
lage has to pay much more because of
certain stages whose profits go to in-
crease the price for the retailer. There
fore, an effort should be made to re-
move these intermediate stages so that
the retajler, the consumer can get his
requirements at a reasonable price.

Sir, the Food Minister has been kind
enough to invite the House to discuss
the food situation in the country practi-
cally every Session. T wish that his
efforts to have more and more food and
more and more per acre production
may succeed and the people may get
their requirements at reasonable prices.
Thank you very much,

SHRI CHITTA BASU : Sir, I have
got very little amount of time at my
disposal. Therefore, I shall not discuss
the points which have already been
touched upon by my other friends, and
T would simply ask our hon. Minister
two particular points regarding the
policy on food of our country.

Sir, I am one of those who feel that
the problem of food of our country
today should be looked at in the back-
ground of the major economic situation
prevailing in our country. That being so,
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certain essential factors are to be taken
into account before formulating the
food policy of our country. Those fac-
tors, I feel, are that there is a marginal
deficit of foodgrains in our country
taken as a whole. Secondly, we have got
an inflationary economy in our country,
and thirdly, we should always bear in
mind that the bigger farmer of our
country is becoming a hoarder. His
capacity to hold back his stocks is in-
creasing and is being augmented. If we
take all these essential factors into consi-
deration, the conclusion, according to
me, is irresistible, viz. that there is no
necessity of control in the market in the
matter of food itself.

The need for this control or regulation
in any form you may like is not obviated
because we have got a bumper crop
this year or we may be expecting a
bumper crop next year. I feel the conti-
nuance of control of this nature or that
nature is needed so that our country
may not fall in such a fateful condition
which none of us would like. And if this
is acceptable, then what should be the
prime direction of our food policy?

The prime direction of the food
policy should be monopoly procurement
of the entire marketable surplus of the
country. Again, there should be stricter
control over the rice mills. By stricter
control of rice mills I do not mean the
so-called social control. I mean straight-
way nationalisation of the rice mills.

Then there should be State control
over the wholesale trade of foodgrains
as one of our hon. Members was sugges-
ting before, There are different levels in
the trade of foodgrains which ultimately
contribute to the rise of prices for the
consumer. [f we really want to obviate
that artificial rise of prices, we cannot
allow the profiteers and traders to make
profits. Therefore, there should be effec-
tive control over the wholesale trade of
foodgrains throughout the country.

] Las‘tly,. there should be drastic reduc-
tion in imports from foreign countries
because that is necessary for our sove-
reignty, for our freedom. On these four
cardinal plans I think our food policy
should be based.

Sir, I am quite grateful to the hon.
Minister that he has some idea of the
nature of the problem and in the last
Chief Ministers’ Conference, these points
were mooted. But I am sorry at the
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same time to note that these policies
have not been energetically followed and
I want to give some examples to show
that there is deviation, that there is fal-
tering and that there is half-heartedness.
Although the Geovernment, particularly
the Food Minister, has an idea of the
nature of the problem, I regretfully
note that there has been hesitancy,
there has been half-heartedness, and
there has been faltering. He must over-
come all these things. Now, why do 1
say that there has been faltering? It is-
because the Government and all the
Chief Ministers of all the States agreed
in principle that there should be pro-
curement, whether it is a deficit State
or a surplus State. But there has been
no policy firmly laid down by which
the procurement is to be done and the
matter has been left to the discretion of
the State Chief Ministers. Sir, our past
experience has shown that many Chief
Ministers, particularly the Chief Minis-
ters of the surplus States, are not as
serious as they should be. I would not
bring in politics here. Some of the hon.
Members feel that the procurement is
not energetically pursued because that
prejudices the interests of big farmers
or some political interests. But it is not
a question of political interests. It is a
question of a nation’s food. Therefore,
a firm policy should be laid down with
regard to the modus operandi of pro-
curement. It should not be left to the
discretion of the State Chief Ministers,
whatever might be the political comple-
xion of the Government.

Now the Agricultural Prices Commis-
sion was good enough to fix a certain
quota of procurement for each State. I
will be very much grateful to the hon.
Minister if he can tell the House whe-
ther all the Chief Ministers have agreed
to procure as per the targets fixed by
the Agricultural Prices Commission. So
far as my information goes, the volun-
tary commitments that the Chief Minis-
ters have made in the Conference, do
not come up to the figure given by the
A.P.C. Thus many fateful days are
awaiting us. The A.P.C. after consider-
ing all the relevant factors, fixed certain
targets for each State for procurement
and if the Chief Ministers of the States
do not energetically pursue the policy
of procurement and fulfil the targets,
then there will be bad days ahead for
us because I feel that a substantial part
of the increased yield for this year will’
be cornered by these traders or held
back by the big farmers, thereby contri-
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buting to artificial increase in prices and .
scarcity, Sir, again the official economists
say—I will be glad if I am corrected
by the hon. Minister—that about 30
per cent of the total production is the
available marketable surplus. But accor-
ding to the information of the A.P.C,,
in the year 1966, the procurement figure
was not more than 8 to 10 per cent of
the total production, That means that |
a large part of the marketable surplus
lies with the traders or the hoarders.
Therefore, the Government’s policy
should be to mop up the entire available
marketable surplus so that these hoarders
do not take advantage of this and in-
crease artificially the prices of food-
grains. Therefore, there should be a
policy of this nature and this can be
done if the State Governments accept
the policy of monopoly procurement. I
think the food policy as enunciated is
not based on that.

I have got only one more point to
add and that is, we hear that the Gov-
ernment is contemplating to withdraw
the subsidy given for the imported
grains, The withdrawal of the subsidy
will increase the prices and, therefore,
I would request that considering the
difficulties of the people, the subsidy
should not be withdrawn.

Then so far as single State Zones are
concerned, they must be retained so that
the traders cannot take any undue ad-
vantage. It is the big traders and the
business community who are trying for
the abolition of the single State Zones
as that provides them a scope to earn
more profit; they are not concerned
with relief to the people.

Another point that I would like to
make is that there is an apprehension
in our minds that the Government is
also contemplating to shrink the scope
of public distribution. In the year 1966,
the Government of India and the State
Governments taken together accounted
for a public distribution of about 13
million tons. I think last year the figure
will be of that order. I apprehend that
the Government may feel that since
there is a bumper crop, since there will
be more amount of foodgrains available
in the market, the necessity of public
distribution system is obviated or mini-
mised. I think that that will not be
correct, The public distribution system
should not only be retained, but if possi-
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ble, it should be expanded also. So 1 feel
that if these things are not done, the net
result of the Government’s food policy
would be a reduction of the quotas for
the States, particularly the deficit States,
because I represent one of the deficit
States, and higher prices for the consu-
mers. Therefore, taking into account all
these things, I have moved an amend-
ment giving certain points on the basis
of which the entire food policy of our
country should be reoriented so that the
fateful days that we have passed through
do not arise again. Thank you.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Mr. Mallikarju-
nudu. There are two speakers, yourself
and Mr. Kesavan. I hope vou will both
try to finish before 6 o'clock,

SHRI K. P, MALLIKARJUNUDU
(Andhra Pradesh): I shall be very brief.
Mr. Vice-Chairman, Sir, T should con-
gratulate the hon. Food Minister for
having supplied us with copies of the
review on the food situation which [
might say makes encouraging reading.
As a result of the various measures ini-
tiated by the Government and also as a
result of the favourable monsoon, it
looks as if we are put on the road to
self-sufficiency so far as food is con-
cerned. The Government has set as its
objective to achieve self-sufficiency by
the end of 1970-71, and the Draft
Fourth Five-Year Plan hopes to achieve
a target of 120 to 125 million tons of
foodgrains by that period, thus ensuring
self-sufficiency in food. This year,
according to the review, it is expected
that we should get 95 million tons of
foodgrains. I do not know whether the
Government’s hopes would be realised,
having experience of what the Govern-
ment said last year. Last year, the hon.
Food Minister stated in the House before
the harvest began that Government was
expecting a production of 80 to 85
million tons of foodgrains. But we
found that we got only about 76
million tons. Likewise, I am afraid that
our hopes that we would get 95 million
tons may not be realised. If for any
reason, by God’s grace, the hopes are
realised, we should thank ourselves and
the Government,

In this connection I should like to
congratulate the Government on the
various measures undertaken by them
which are compendiously called ‘new
strategy’. If I have understood it aright,
it means a package of practices like
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introduction of high-yielding varieties,
water management up to the optimum
extent, pest control and adequate fertili-
ser supplies. The Government, according
to the Food Review of 1966-67 hope to
extend the area under this package
programme to 32.5 million acres by
1970-71 and we find that according to
the figures supplied by the Government
in the Food Review of 1966-67 an area
of 6.2 million acres was covered under
this package programme and the results
of this package programme are rather
encouraging. From the past experience
with regard to the production of food-
grains in the areas covered by the pack-
age programme we find that 4,000 to
6,500 pounds of foodgrains are produced
in an acre. Taking the average, it comes
to nearly 5,000 pounds per acre with
respect to the area covered by this
package programme. If that measure of
improvement can be maintained, we can
hope to get at the rate of 24 tons per
acre on an acerage of 32.5 million
which was proposed to be covered by
the end of 1970-71. That brings us
nearly to 80 million tons. According to
the target set by the Government of
India by the end of the original Fourth
Plan there should be 120 million tons of
foodgrains. By covering the area of 32.5
million acres at the rate of 2 or 2% tons
per acre, we will get the figure of 80
million tons and we will be left with a
balance of 40 to 45 million tons and
that gap can easily be bridged by the
remaining 260 million acres of land
which is cropped. From the figures
supplied by the Government we see that
an area of 295 million acres is the crop
area out of which 32.5 million acres
are going to be covered by this package
programme. That package programme
yields us 80 million tons and the remain-
der can be made up from the remaining
260 million acres of land.

Now, Sir, T wish to make a few ob-
servations for the consideration of the
hon. Minister for expediting this pro-
gramme of self-sufficiency in food. I
would like the Government to take
immediate steps for the completion of
projects like the Nagarjunasagar Dam
which are nearing completion. We all
know that the Nagarjunasagar project
which is the biggest reservoir perhaps in
the world is going to irrigate 34 million
acres of land when it is completed. So
such a project which is nearing comple-
tion should be expedited, whatever be
the cost,
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Secondly, Sir, I would like the Gov-
ernment to see that the results of agri-
cultural research are made available to
the farmers and the farmers are made
to adopt the results of such agricultural
research. For example, I may inform
the House that in one paper-——magazine
—1I read that fertilisers can be applied
by means of spraying as air operations.
If that is done, not only the use of
fertilisers will be economised but also it
would be more effective, Such things,
therefore, which are the result of agri-
cultural research should be made availa-
and the
to undertake

farmers
those

ble to the farmers
should be made
things.

Then, Sir, with regard to credit availa-
bility, I submit that the Government
should encourage commercial banks to
extend credit to the rural areas, Now
that a movement is afoot in the commer-
cial banking circles, the Government
should also help the commercial banks
to extend credit in the rural areas.

One more thing I will suggest and
then sit down. In certain areas where
there are irrigation facilities there is
dearth of drainage facilities. For exam-
ple, in Andhra Pradesh which is the
granary of rice, in the rice-producing
areas there are no drainage facilities and
therefore those areas suffer. Therefore
the Government should see to it that all
those areas where there are irrigation
facilities are provided with sufficient
drainage arrangements. I hope the Gov-
ernment would take into consideration
the suggestions that I have made and do
whatever is possible. With these words,
Sir, I resume my seat, Thank you.

SHRI KESAVAN (THAZHAVA)
(Kerala): Sir, I fully agree with what
has been stated by the hon, Member,
Mr. Balachandra Menon. Sir, 20 years
have elapsed after the attainment of
independence. What is the present posi-
tion? What was the position before inde-
pendence? So far as I am concerned,
I come from Kerala, Before indepen-
dence, we could get any amount of rice
imported from Burma or we could pur-
chase rice from Madras or from Andhra.
We could consume even 1200 grams per
day. That was the position then. Now
what is the position of a Kerala citizen?
With great difficulty we get 80 grams of
rice per day. Probably that is because
we committed a sin in joining the
Indian Union. When Sir C. P, Rama-
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swamy declared independence for Tra-
vancore, we sent him away and we
willingly and wilfully joined the Indian
Union.

SHRI JAGJIVAN RAM : Perhaps
you did it for rice.

SHRI KESAVAN (THAZHAVA) :
It may be for that that your are punish-
ing us and putting us in this difficult
position. Sir, I must tell you that the
Government at the Centre, the Congress
Government has utterly failed in its food
policy. It has no national food policy.
That is the truth, Just before the first
General Election in 1952 the then Food
Minister came to our place and made
a statement that by the end of the First
Five Year Plan we would become self-
sufficient in the matter of food.

Then we were getting 12 ounces of
rice per head per day. During the
Second Plan that was reduced to 9
ounces per head per day. During the
Third Plan it got reduced to 6 ounces
per head per day. Now we are in the
Fourth Plan period although the Fourth
Plan has not yet begun and we are
getting now only 80 grammes, not even
3 ounces. I ask the hon. Minister whe-
ther you have got any regard for these
starving millions of India. I shall cite
one or two examples for the present state
of affairs.

6.P.M.

On the floor of this House, during the
last session, Mr. Vice-Chairman, Sir, you
ourself told the Finance Minister that
in case he gave a loan of Rs. 12 crores
to Andhra for completion of the Nagar-
junasagar dam, Andhra would be pre-
pared to supply the whole of India with
rice, Why can’t they do it, give Rs. 12
crores as a loan to Andhra so that we
benefit by that? I ask why the dispute
with regard to the Krishna and Goda-
vari waters has been pending for the
last so many years. Why can’t they settle
it? It is not only in the interests of
Maharashtra or Mysore or Andhra; it
is also in the interests of Kerala and all
other States in India. Why did you fail
to settle it? Why did you also fail to
settle the Narmada river waters dispute
that exists between Gujarat and Madhya
Pradesh? Sir, if you go from the south-
ern end of our country to the nothern
end, that is the Himalayas, you will find
that crores of acres of cultivable land
is lying uncultivated. Why can’t you
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take thjs land and distribate it among
the landless peasants? There are fifty
crores of people in our land and a vast
majority of them are landless people.
You distribute it among them and they
will cultivate it. If done so, you may
also be in a position to export foodgrains
from India. And in distributing this land
you must give preference to the Sche-
duled Castes and Scheduled Tribes,
whose population is not less than 10
crores and they are landless people. You
must do that. But you won'’t do that
to them, and it has not been done; that
is a fact. Why did you fail? I do not
find fault with the present Food Minis-
ter, because he is in a vicious circle. The
great Nehru, at the time of the inde-
pendence movement, was making many
promises to we people with regard to
socialism and other things. He also
failed, because he was also in a vicious
circle, and he could do nothing in that
direction, And that is what is really
happening. In this Review itself it is said
that Kerala is a highly deficit area. Mr.
Balachandra Menon said that we want
10 lakh tonnes of rice. We are deficit
in rice to the extent of 10 lakh tonnes,
but this 10 lakh tonnes deficit was some
years ago. Now it is higher. Sir, when
the Southern Zone was lifted, when
President’s rule was going on in Kerala,
the Kerala Governor accepted the propo-
sal for the lifting of the Southern Zone
on the distinct promise that the Centre
will supply at least 75,000 tonnes of
rice per month to Kerala to give the
ration at the rate of 160 grammes per
head per day over and above the wheat
they supplied, and the Centre was re-
gularly supplying this promised quantity,
and I have got the figures also with me.
In 1965 they supplied nearly 8 lakh
tonnes of rice when the President’s rule
was going on, when the Governor’s rule
was going on. In 1966 also a little more
than 7% lakh tonnes of rice were sup-
lied over and above the wheat. And in
this year, in March, the non-Congress
Government came into existence. In this
year, till the end of October, Sir, the
supply of rice has been only just about
4% lakh tonnes. This has been, as I told
you, till the end of October. This
month—today is the 29th of November
—till this day only 19,000 tonnes of rice
have been given to us. How are we to
live with this small quantity? Sir, even
160 grammes is not sufficient for one
meal for a man accustomea to have
three meals a day. A labourer will re-
quire 300 to 400 grammes of rice at a
time, for one single meal. And the pre-
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sent 80 grammes is not sufficient for one
meal even for a child of three years.
This is a fact. Anyhow we are pulling
on, But don’t punish us like this. In
March this year the present new Minis-
try came into existence. Before that there
were practically no complaints, and even
in January and February you were giving
almost the promised quantities. But
thereafter you failed, I may tell you this
that if you, through your Food Corpora-
tion, purchase paddy from the surplus
States giving a little more price, taking
into consideration the agriculturist’s inte-
rests also, you can get the required rice
from within India itself, and you can
supply the rice to all the deficit States.
Mr. Bhadram, one of the hon. Members
of this House said during the last session
that if necessary funds were given to the
Food Corporation of India and they
were asked to purchase paddy from
Andhra, direct from the peasants, it was
possible to purchase 10 lakh tonnes of
rice from that State. Don’t allow the
mill-owners to purchase; mill-owners are
now blackmarketing, not only in Andhra,
but also in Mysore, Maharashtra and
even Kerala, everywhere. Seventy-two
kilograms of rice I purchased for Rs.
4.00 before independence. Andhra is
the granary of India, but I was in Kerala
and I purchased for Rs. 4.00 72 kilo-
grams of rice, it was sixty measures or
one bag of rice. Now I must pay Rs.
4.00 for a kilo of rice—what a differ-
ence—and that too is not possi-
ble to get. This is the position.
Anyway, don’t put us into difficul-
ties. Starving stomachs may create
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! trouble. China won’t come here, I can
assure you, but Chinaism may come if
you continue this state of affairs, which
nobody can forsee when.

MESSAGE FROM THE LOK SABHA

THe CoURT-FEES (DELHI AMENDMENT)
BiLL, 1967

SECRETARY : Sir, I have to report
to the House the following message re-
ceived from the Lok Sabha, signed by
the Secretary of the Lok Sabha :—

“In accordance with the provisions
of rule 96 of the Rules of Procedure
and Conduct of Business in Lok
Sabha, I am directed to enclose here-
with the Court-fees (Delhi Amend-
ment) Bill, 1967, as passed by Lok
Sabha at its sitting held on the 27th
November 1967,

The Speaker has certified that this
Bill is a Money Bill within the mean-
ing of article 110 of the Constitution
of India.”

Sir, 1 lay the Bill on the Table.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): The House
stands adjourned till 11 A.M. tomorrow.

The House adjourned at nine
minutes past six of the clock
till eleven of the clock on
Thursday, the 30th of Novem-

ber, 1967.
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